
List of cases where e-Payment of Court fees was made during the month of  March-2023.

Court District Case No. Advocate

1 Central 382/2023 GAURAV KAPOOR 02.03.2023 11.01.2023

383/2023 ICICI VS ANIL KR. SAGAR  SAGAR SHIVAM 02.03.2023 28.02.2023

384/2023 SAGAR SHIVAM 02.03.2023 28.02.2023

399/2023 RAJEEV KUMAR TIWARI 03.03.2023 24.02.2023

400/2023 ASHISH AGGARWAL 03.03.2023 16.02.2023

407/2023 ISHU BANSAL 04.03.2023 25.02.2023

408/2023 ISHU BANSAL 04.03.2023 25.02.2023

416/2023 SUBHASH CHANDRA 06.03.2023 21.02.2022

417/2023 CHETNA BHALLA 06.03.2023 28.02.2023

418/2023 SHAILENDRA BABBAR 06.03.2023 13.02.2023

419/2023 CHETNA BHALLA 06.03.2023 22.12.2022

435/2023 ISHWAR SINGH CHAUHAN 13.03.2023 04.03.2023

457/2023 15.03.2023 03.03.2023

No.
Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

ARIZONE  INDIA VS 
SHIVALI GARMENTS

ICICI BANK VS 
SUMEET PAREEK

CAPITAL CABLES VS 
NITISHA 
CONSTRUCTIONS

PRAVEEN KUMAR 
JAIN VS ASHISH 
MOTORS

BHARAT TRADING VS 
ABISHEK KUMAR

BHARAT TRADING VS 
CORE TECHNOLOGY

SUNRISE COPIERS VS 
NIKHIL GARG

PRABH DAYAL OM  
PRAKASH VS ALI 
YUNIS

ICICI BANK VS VINOD 
KUMAR SINGH

ICICI VS BABBAL 
FASHION

UCO BANK VS 
YOGENDER KUMAR

ICICI VS KUMUD 
KUMAR

SAGAR SHIVAM



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

458/2023 JATIN S SETHI 15.03.2023 12.03.2023

459/2023 15.03.2023 03.03.2023

460/2023 15.03.2023 03.03.2023

461/2023 DEEPAK YADAV 15.03.2023 04.03.2023

479/2023 PRASHANT KUMAR 17.03.2023 14.03.2023

485/2023 AMIT KUMAR 18.03.2023 28.02.2023

550/2023 LOVEKESH AGGARWAL 29.03.2023 17.02.2023

2 Central MANISH KUMAR DEWAN(P),10-03-2023 06-03-2023

06-03-2023 1-03-2023

ANUJ AGARWAL(P), 10-03-2023 01-03-2023

ANISH BHOLA(P), 10-03-2023 06-03-2023

C.B BANSAL (p) 14.03.2023 10-03-2023

S.L.JAIN (P) 14.03.2023 07-03-2023

VIKAS CHOPRA (P) 15.03.2023 03.03.2023

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

BALAJI PAPERS 
TRADERS VS  G S  
ISLAM

ICICI VS DINESH 
MAAN

SAGAR SHIVAM

ICICI VS GAURAV R 
SINGH

SAGAR SHIVAM

INDIAN PESTICIDES 
VS NAVKAR SCIENCE

ICICI BANK VS MOHD 
REYAZ

MANOJ KUMAR VS 
ASHISH BANSAL

BEAUTY ART PRINTS 
VS. MATRA CHHAYA 
EXPORTS

DR. KAMINI LAU, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS. 
COMM)/430/
2023

SUNIL RANA   VS 
RANIK HUSSAIN 
MAZUMDER 

CS 
(COMM)/414/
2023

STATE BANK OF INDIA 
VS POONAM 

Narender Vashishta(P),

CS 
(COMM)/415/
2023

STATE BANK OF INDIA 
VS  GANGA RAM 

CS 
(COMM)/430
/2023

SUNIL RANA VS 
RANIK HUSSAIN 
MAZUMDER 

CS 
(COMM)/440
/2023

M/S BAJAJ PAPER 
TRADRS VS M/S 
MANGAL PRODUCTS 

CS 
(COMM)/439
/2023

VIVEK KUMAR JAIN 
VS KULBHUSHAN 
SINGH 

CS (COMM) 
462/23

ICICI BANK  VS  
DHIRENDER KUMAR 
SINGH 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

MONAJ KUMAR LOHAT 15.03.2023 06-03-2023

PRASHANT KUMAR(P), 17-03-2023 14-03-2023

AMIT CHAWLA(P), 17-03-2023 14-03-2023

ASHISH KAPUR(P), 18-03-2023 01-03=2023

VAIBHAV YADAV(P), 18-03-2023 15-03-2023

RAKESH BHALLA(P), 20-03-2023 03-03-2023

USHA SINGH (P) 21.03.2023 28-03-2023

USHA SINGH (P) 21.03.2023 28-03-2023

MAYANK SARIN (P) 22.03.2023 16.03.2023

24.03.2023 16.03.2023

27-03-2023 13.03.2023

27-03-2023 23.03.2023

27-03-2023 13.03.2023

AJIT UPADHYAY (P) 28.03.2023 20-03-2023

DR. KAMINI LAU, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS (COMM) 
463/2023

M/S EDEN’S GIFT VS  
M/s GOLORPLAST 
SYSTEM (P) LTD

CS 
(COMM)/470
/2023

ICICI BANK LIMITED 
Vs SATISH KUMAR

CS 
(COMM)/471/
2023

STAR BIOMED PVT 
LTD THROUGH ITS  
ARVASDEV Vs ROBIN 
ENTERPRISES

CS 
(COMM)/482
/2023

SH ANISH AGGARWAL 
Vs MR SUNIL KUMAR

CS 
(COMM)/481
/2023

SURESH KUMAR JAIN 
Vs MANOJ BASOYA

CS (COMM)/488/2023

SH MANOJ KUMAR Vs 
SH MOHIT

CS 
(COMM)490/
2023

ICICI BANK LTD VS 
BHARAT FOOD & 
BEVERAGES 

CS 
(COMM)491/
2023

ICICI BANK LTD VS 
BHARAT FOOD & 
BEVERAGES 

CS (COMM) 
514/23

M/S SQUARE PAPER 
VS NADEEM KHAN @ 
KHAN JAVED 

COUNTER 
CLAIM 
8/2023

KARTIK 
CONSTRUCTION CO 
AND ANR Vs TOMAR 
ELECTRICAL

CS 
(COMM)/531/
2023

PUMA SE Vs ASHOK 
KUMAR

CS 
(COMM)/532
/2023

MR RAMESH 
CHANDER BAGGA Vs 
M/S GREENLITE 
POLYMERS LLP

VIPIN KUMAR 
CHAUDHARY(P),

CS 
(COMM)/533
/2023

SHAFIQUR REHMAN 
Vs AQEEL AHMED

ANURAG KUMAR 
AGARWAL(P),

CS (COMM) 
537/23

M/S SURYA POLYPACK 
PVT LTD VS M/S 
FORRESTER FOOD 

http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#


Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

RAJAT GAUR 29-03-2023 28-03-2023

3 Central SH. BHUPESH NARULA 02.03.2023 23.11.2022

SH. SURESH KUMAR 02.03.2023 21.02.2023

SH. SURESH KUMAR 06.03.2023 01.03.2023

MS. CHETNA BHALLA 06.03.2023 28.03.2023

SH. RAJESH CHHABRA 13.03.2023 28.02.2023

SH. VIKAS CHOPRA 15.03.2023 03.03.2023

SH. VIKAS CHOPRA 15.03.2023 03.03.2023

SH. VIKAS CHOPRA 15.03.2023 03.03.2023

SH. VIKAS CHOPRA 16.03.2023 03.03.2023

SH. YOGENDER GAUTAM 17.03.2023 15.03.2023

SH. KAPIL KHER 17.03.2023 14.03.2023

SH. SAHIB RAJPUT 21.03.2023 27.09.2022

SH. VARUN GUPTA 21.03.2023 15.03.2023

DR. KAMINI LAU, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS (COMM) 
544/23

PUNJAB NATIONAL 
BANK VS AJAY  
KAPOOR 

SH. ILLA RAWAT, DISTRICT 
JUDGE, (COMMERCIAL 
COURT)-03, TIS HAZARI 
COURT, DELHI

CS(COMM) 
380/2023

NOVEL 
CONSULTANCY 
SERVICES PVT. LTD. 
V/S VAISHALI SANJAY 
CHANDARANA & ANR.

CS(COMM) 
381/2023

M/S ASHOKA BEADS 
CORPORATION PVT. 
LTD.
V/S M/S O.C. 
SWEETERS, LLP & 
ORS.

CS(COMM) 
423/2023

STATE BANK OF INDIA 
V/S KAILASH

CS(COMM) 
424/2023

PRABH DAYAL OM 
PRAKASH INFRA LTD. 
V/S JAI DEVI MISHRA

CS(COMM) 
434/2023

MANLIFT INDIA PVT. 
LTD. V/S SHAGUN 
CORPORATION

CS(COMM) 
448/2023

ICICI BANK LTD. V/S 
RAJESH YADAV

CS(COMM) 
455/2023

ICICI BANK LTD. V/S 
AZHAR BASHIR NAIK

CS(COMM) 
456/2023

ICICI BANK LTD. V/S 
DHARAMVEER SINGH

CS(COMM) 
467/2023

ICICI BANK LTD. V/S 
AMIR QURESHI

CS(COMM) 
472/2023

M/S STAR 
EDUCATIONAL BOOKS 
V/S MS. SWEETA JAIN

CS(COMM) 
473/2023

HARSH CLEAN DHAN 
PVT. LTD. V/S ALOK 
KUMAR PAL, PROP.
OF M/S ANISHA 
ENTERPRISES

CS(COMM) 
493/2023

SEEMA RATHORE V/S 
YUNUS & ORS.

CS(COMM) 
494/2023

M/S KIRAN 
ROADWAYS PVT. LTD. 
V/S M/S R T 
PACKAGING LTD.
& ORS.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

SH. VIKAS CHOPRA 21.03.2023 17.03.2023

SH. VIKAS CHOPRA 21.03.2023 17.03.2023

SH. SHAILENDER SINGH 24.03.2023 20.03.2023

SH. DEEPAK KOHLI 25.03.2023 10.03.2023

SH. DEEPAK KAUSHIK 27.03.2023 23.03.2023

MD. SAZID RAYEEN 29.03.2023 22.03.2023

SH. VIKAS CHOPRA 31.03.2023 28.03.2023

4 Central RAJEEV AGGARWAL 01.03.2023 16.02.2023

RAJEEV AGGARWAL 01.03.2023 16.02.2023

SACHIN VATS 03.03.2023 09.02.2023

RAKESH KUMAR 04.03.2023 05.01.2023

SH. YASH RAWAT 07.03.2023 21.11.2022

07.03.2023 12.01.2023

AVINASH KUMAR TYAGI 13.03.2023 13.03.2023

SH. ILLA RAWAT, DISTRICT 
JUDGE, (COMMERCIAL 
COURT)-03, TIS HAZARI 
COURT, DELHI

CS(COMM) 
495/2023

ICICI BANK LTD. V/S 
GURMEET SINGH 
RANA

CS(COMM) 
496/2023

ICICI BANK LTD. V/S 
CHET RAM BANSIWAL

CS(COMM) 
524/2023

BENNETT COLEMAN & 
COMPANY LTD. V/S P 
G ADVERTISING
PRIVATE LIMITED & 
ORS.

CS(COMM) 
528/2023

M/S ANIRAJ 
DISTRIBUTORS (P) 
LTD. V/S M/S S.N. 
ENVIRO-TECH
(P) LTD. & ORS.

CS(COMM) 
534/2023

ICICI BANK LTD. V/S 
SATISH KUMAR

CS(COMM) 
551/2023

DABUR INDIA 
LIMITED V/S M.Q. 
PRODUCTS

CS(COMM) 
558/2023

ICICI BANK LTD. V/S 
SUDHIR KUMAR PATI

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-04

CS (COMM) 
375/2023

TIMES INTERNET 
LTD V/S MIFY 
SOLUTIONS PVT. 
LTD

CS (COMM) 
376/2023

TIMES INTERNET 
LTD V/S M/S 
COMMUNICATE 
INDIA AND ORS

CS (COMM) 
398/2023

SANTOSH 
PRAMANIK V/S MR. 
TAPOSH GHOROI

CS (COMM) 
401/2023

SHIV SHAKTI 
INDUSTRIES VS. 
S.B. TRADING 
COMPANY

CS (COMM)-
426/2023

SUSHIL JAIN VS. 
LALIT

CS (COMM)-
427/2023

M/S SONI SONS 
GARMENTS PVT. 
LTD. VS. AVNEET

SH. RAJEEV 
SHRIVASTAVA

CS (COMM)-
436/2023

VIVEK CHOPRA VS. 
MANDEEP SINGH 
TALWAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

14.03.2023 24.02.2023

VIKAS CHOPRA 16.03.2023 03.03.2023

NARENDRA KALRA 18.03.2023 17.03.2023

EKLAVYA BEHL 20.03.2023 18.03.2023

SH. K.G. BANSAL 21.03.2023 15.03.2023

SH. VIKAS CHOPRA 22.03.2022 17.03.2023

SH. VIKAS CHOPRA 22.03.2022 17.03.2023

SH. VIKAS CHOPRA 22.03.2022 17.03.2023

SH. VIKAS CHOPRA 22.03.2022 17.03.2023

SH. VIKAS CHOPRA 22.03.2022 17.03.2023

SURESH SHARMA 27.03.2023 16.03.2023

PRATAP CHANDRA RANA 27.03.2023 16.03.2023

PARKHI SINGH 29.03.2023 22.03.2023

SH. M..K KAUSHIK 31.03.2023 09.01.2023

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-04

CS (COMM)-
465/2023

CANARA BANK VS. 
MR RAJENDER & 
ANR

CHANDRA BHUSHAN 
TIWARI

CS 
(COMM)466
/2023

ICICI BANK 
LIMITED VS. 
POONAM ARORA

CS 
(COMM)486
/2023

M/S TRIDENT TECH 
LABS PVT LTD VS. 
JYOTHY INSTITUTE 
OF TECHNOLOGY & 
ORS.

CS 
(COMM)489
/2023

HARINDER 
SACHDEV VS. 
NEETA SETH AND 
ORS.

CS (COMM)-
509/2023

M/S KRBL LTD. VS. 
DINESH KUMAR 
LAHARE & Anr

CS (COMM)-
510/2023

ICICI BANK LTD. 
SUNIL KUMAR 
SKHUJA

CS (COMM)-
511/2023

ICICI BANK LTD. 
SANDEEP BHAN

CS (COMM)-
511/2023

ICICI BANK LTD. 
SANDEEP BHAN

CS (COMM)-
512/2023

ICICI BANK LTD. 
MONINDER PAL 
SINGH

CS (COMM)-
513/2023

ICICI BANK LTD. 
MONU

CS (COMM)-
535/2023

RAMESH ARORA 
VS. DEVENDER 
KUMAR SHARMA

CS (COMM)-
536/2023

CANARA BANK VS. 
SHALIM KHAN

cs 
(comm)554/
2023

JIVA AYURVEDIC 
PHARMACY LTD VS. 
ANURADHA 
SHARMA

CS (COMM)-
561/2023

M/S KIRAN 
ROADWAYS PVT. 
LTD. VS. M/S 
TRANZTAR 
COMMERCIAL 
VEHICLE 
APPLICATIONS LTD. 
Anr.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central SHAILENDER BABBAR 01.03.2023 01.03.2023

MAHESH KUMAR GARG 01.03.2023 01.03.2023

SAGAR SHIVAM 02.03.2023 02.03.2023

PRASHANT KR 02.03.2023 02.03.2023

SAGAR SHIVAM 02.03.2023 02.03.2023

SAGAR SHIVAM 02.03.2023 02.03.2023

04.03.2023 04.03.2023

04.03.2023 04.03.2023

04.03.2023 04.03.2023

AKHIL RANA 06.03.2023 06.03.2023

06.03.2023 06.03.2023

GUNJAN KUMAR 06.03.2023 06.03.2023

CHETNA BHALLA 06.03.2023 06.03.2023

ANISH BHOLA 10.03.2023 10.03.2023

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

CS COMM-
379/2023

ICICI BANK LTD V/S 
SHWETANK MISHRA 

EX COMM-
123/2023

VINOD KUMAR GARG 
V/S LOKENDER TYAGI 

CS COMM-
390/2023

ICICI BANK LTD V/S 
SUMEET PAREEK 

CS COMM-
391/2023

ICICI BANK LTD V/S 
M/S BALAJI FREIGHT 
CARRIER 

CS COMM-
393/2023

ICICI BANK LTD V/S 
NIDIHI KHULLAR 

CS COMM-
394/2023

ICICI BANK LTD V/S 
VIJAY LAXMI 

CS COMM-
404/2023

M/S CENTURY 
PLYBOARDS INDIA 
LTD V/S M/S MITTAL 
ENTERPRIES/ AV 
MITTAL ENTERPRISES 
LLP

CS COMM-
405/2023

BHARAT TRADING CO. 
V/S POWER 
VENTURES 

CS COMM-
406/2023

BHARAT TRADING CO. 
V/S RATAN KUMAR 
CHOUDHARY 

CS COMM-
410/2023

UMESH TYAGI V/S 
MCD 

CS COMM-
411/2023

SBI V/S RANJEET 
SINGH 

CS COMM-
412/2023

UNICORN DENMART 
LTD V/S DVG DENTAL 
LAB 

CS COMM 
413/2023

PRABH DAYAL OM 
PRAKASH INFRA V/S 
SAURAV GARODIA

OMP(I) 
COMM-
227/2023

HDFC BANK LTD V/S 
SUNNY 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

ANISH BHOLA 10.03.2023 10.03.2023

RAJESH TOMAR 10.03.2023 10.03.2023

ANISH BHOLA 13.03.2023 13.03.2023

ANISH BHOLA 13.03.2023 13.03.2023

ANISH BHOLA 13.03.2023 13.03.2023

VIDUR SIKKA 13.03.2023 13.03.2023

ANISH BHOLA 13.03.2023 13.03.2023

SHUBHAM   13.03.2023 13.03.2023

SHASHI PRATAP OJHA 13.03.2023 13.03.2023

SRIBALLABH SHARAN 13.03.2023 13.03.2023

14.03.2023 14.03.2023

ISHWAR SINGH CHAUHAN 14.03.2023 14.03.2023

AVINASH KUMAR TRIVEDI 14.03.2023 14.03.2023

JYOTIKA KALRA 14.03.2023 14.03.2023

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

OMP(I) 
COMM-
228/2023

HDFC BANK LTD V/S 
NEHA NARULA 

EX. COMM-
135/2023

PROTIUM FINANCE 
LTD V/S SARTAK 
MAROTHIA 

OMP(I) 
COMM-
240/2023

HDFC BANK LTD V/S 
NEHA SINGH 

OMP(I) 
COMM-
241/2023

HDFC BANK LTD V/S 
JASVEER SINGH 

OMP(I) 
COMM-
242/2023

HDFC BANK LTD V/S 
SANJEEV KUMAR 

OMP(I)COM
M-243/2023

AAKASH 
EDUCATIONAL 
SERVICES LTD. V/S 
ATUL SINGH TOMAR

OMP(I) 
COMM-
244/2023

HDFC BANK LTD V/S 
RAJKUMAR 

OMP COMM-
36/2023 

M/S GLOBE 
SILICONES V/S YES 
BANK LTD

CS COMM 
431/2023

PUMA SE V/S ASHOK 
KUMAR 

CS COMM 
432/2023

SANJAY KUMAR 
GOYAL V/S M/S 
MODERN 
AUTOMOTIVES LTD 

CS COMM-
442/2023

CANARA BANK V/S 
GULSHAN SAREEN 

CHANDRA BHUSHAN 
TIWARI 

CS COMM-
443/2023

UCO BANK V/S 
VIKRANT SINGH 

CS COMM 
444/2023

M/S R.K. GOEL ABHEY 
KUMAR JAIN V/S MCD 

EX COMM-
141/2023

MS RATTAN HOSE & 
ENGG. WORKS PVT. 
LTD. V/S GURMEET 
SINGH PROP. MS 
LEATHER 
PROCESSING 
MACHINERY  



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

14.03.2023 14.03.2023

SAGAR SHIVAM 15.03.2023 15.03.2023

SAGAR SHIVAM 15.03.2023 15.03.2023

SAGAR SHIVAM 15.03.2023 15.03.2023

SAGAR SHIVAM 15.03.2023 15.03.2023

15.03.2023 15.03.2023

SAGAR SHIVAM 16-03-2023 16-03-2023

VIKAS CHHABRA 16-03-2023 16-03-2023

ARVIND RATHAUR 16-03-2023 16-03-2023

16-03-2023 16-03-2023

VIPIN PILLAI 16-03-2023 16-03-2023

PRASHANT KR 17-03-2023 17-03-2023

MAYANK MAHAJAN 17-03-2023 17-03-2023

MAYANK MAHAJAN 17-03-2023 17-03-2023

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

EX COMM-
142/2023

HDB FINANCIAL 
SERVICES LTD. V/S 
PRAMOD BHATT 

RAVINDRA KUMAR 
AGARWAL

CS COMM-
446/2023

ICICI BANK LTD V/S 
ISHWAR SINGH 

CS COMM-
447/2023

ICICI BANK LTD V/S 
MAHENDER KUMAR 

CS COMM- 
451/2023

ICICI BANK LTD V/S 
SUNDER LAL GULATI 

CS COMM 
-453/2023

ICICI BANK LTD V/S 
AMIR CHAND 

CS COMM-
454/2023

CANARA BANK V/S 
RAJVEER 

CHANDRA BHUSHAN 
TIWARI

CS COMM 
-468/2023

ICICI BANK LTD V/S 
AFSANA 

CS COMM 
469/2023

M/S SHIVA 
ENTERPRISES V/S M/S 
WINNER 
CONSTRCUTIONS PVT 
LTD

EX COMM-
146/2023

INDUSIND BANK LTD 
V/S SURESH ARORA 

EX COMM 
147/2023

NARESH KUMAR 
SABHERWAL V/S 
DINESH GUPTA AND 
ORS 

OMP COMM-
38/2023

M/S SONY SONS V/S 
DHANI LOANS AND 
SERVICES LTD 

CS COMM-
474/2023

ICICI BANK LTD V/S 
SWAPNIL SRIVASTAVA 

OMP(I) 
COMM 
293/2023

IDFC FIRST BANK LTD 
V/S PRASHANT 
SHAMRA 

OMP(I) 
COMM 
294/2023

IDFC FIRST BANK LTD 
V/S VARDHAN TOMAR 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

MAYANK MAHAJAN 17-03-2023 17-03-2023

JEEWAN CHANDRA 18-03-2023 18-03-2023

ANISH BHOLA 20.03.2023 20.03.2023

RAVI SHANKAR GARG 20.03.2023 20.03.2023

SAGAR SHIVAM 21.03.2023 21.03.2023

SAGAR SHIVAM 21.03.2023 21.03.2023

SAGAR SHIVAM 21.03.2023 21.03.2023

SAGAR SHIVAM 21.03.2023 21.03.2023

MAYANK AGGARWAL 21.03.2023 21.03.2023

21.03.2023 21.03.2023

SUNIL KUMAR 21.03.2023 21.03.2023

MAHESH CHAND SHARMA 22.03.2023 22.03.2023

AWDESH KR. CHAUHAN 22.03.2023 22.03.2023

AISH BHOLA 23.03.2023 23.03.2023

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

OMP(I) 
COMM 
295/2023

IDFC FIRST BANK LTD 
V/S AMIT SHARMA 

OMP COMM-
40/2023

VISHAL GAUR V/S 
KOTAK MAHINDRA 
PRIME LTD

OMP(I) 
COMM-
303/203

HDFC BANK LTD V/S 
ARVIND SINGH 

EX COMM-
157/2023

EQUITAS SMALL 
FINANCE BANK LTD 
V/S RAJ NARAYAN 

CS COMM 
502/2023

ICICI BANK LTD V/S 
MANOJ KUMAR 

CS COMM 
503/2023

ICICI BANK LTD V/S 
SUNDAR LAL GULATI 

CS COMM 
504/2023

ICICI BANK LTD V/S 
VIKAS SINGLA 

CS COMM 
505/2023

ICICI BANK LTD V/S 
AJAJIM 

CS COMM 
506/2023

SHYAM KUMAR 
GUPTA V/S M/S GYP 
SYSTEM 

CS COMM-
507/2023

SHIV MOHAN V/S 
RAHUL MADAN 

OMP COMM 
43/2023

SUNIL KUMAR V/S 
M/S KOTAK 
MAHINDRA PRIME 
LTD 

CS COMM- 
515/2023

ORIENT LINKS PVT, 
LTD. V/S SHRI 
VIKRAM WASANDI

CS COMM-
516/2023 

M/S AD LINK POWER 
SOLUTION V/S SS 
SOLAR ENERGY

OMP(I)COM
M-320/2023

HDFC BANK LTD. V/S 
SUDHIR KUMAR 
MUNJAL



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

RAJEEV KR.RANJAN 23.03.2023 23.03.2023

SUNIL KR. 23.03.2023 23.03.2023

VIKAS RAWAT 24.03.2023 24.03.2023

ARJUN KRSHNAN 24.03.2023 24.03.2023

YASHSAVI SHARMA 27.03.2023 27.03.2023

ANUPAM SHARMA 27.03.2023 27.03.2023

SUNIRA JAIN 27.03.2023 27.03.2023

AMITA KUMARI 27.03.2023 27.03.2023

VIDUR SIKKA 28.03.2023 28.03.2023

SANEEV PATHAK 28.03.2023 28.03.2023

LOVEKASH AGGARWAL 29.03.2023 29.03.2023

COVEKUSH AGGARWAL 29.03.2023 29.03.2023

NA 29.03.2023 29.03.2023

NA 29.03.2023 29.03.2023

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

CS COMM-
521/2023

ICICI BANK LTD. V/S 
DHARMENDRA SINGH 
CHUDHARY 

CS COMM-
522/2023

M/S AHUJA BOOK 
COMPANY PVT. LTD. 
V/S M/S JMN 
EDUCATION AND 
RESEARCH 
FOUNDATION

MISC DJ 
194/2023

AAKRITI TRADING 
COMPANY V/S MS 
SAXENA CHEM AND 
ANR.

CS COMM-
523/2023

VARUN JAIN V/S 
WILEY INDIA PVT. 
LTD.

MISC DJ 
-203/2023

ARIBA SAEED V/S 
ARYAHI TRADERS

OMP COMM-
46/2023

DELHI 
DEVELOPMENT 
AUTHORITY V/S M/S 
STALLION 
SECURITIES

CS COMM-
529/2023

M/S VEERA 
FRAGRANCES PVT. 
LTD.V/S NG BEAUTY 
INDIA LLP.

EX.COMM-
162/2023

HDFC BANK LTD. V/S 
RAMAYANRAM 
PAYARE 

OMP(I)COM
M-336/2023

AAKASH 
EDUCATIONAL 
SERVICES LTD. V/S 
MR. MANISH KUMAR

EX. COMM-
167/2023

HDFC BANK LTD. V/S 
AAKASH TOMAR

CS COMM-
546/2023

A TO Z CHEMICLAS VS 
ROHIT BATRA

CS COMM-
547/2023

A TO Z CHEMICALS VS 
BHARAT BHUSHAN 
BATRA

CS COMM-
548/2023

SPG CONSUMER 
PRODUCTS PVT. LTD. 
V/S SHASHANK KR. 
GUPTA

CS COMM-
549/2023

JMF SYNTHETICS 
INDIA PVT. LTD. V/S 
TECHNO AUTO 
COMPONENTS. 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

AKHHIL RANA 31.03.2023 31.03.2023

6 Central 01-03-2023 08.02.2023

02.03.2023 NA

02.03.2023 NA

02.03.2023 NA

03.03.2023 28.02.2023

03.03.2023 03.03.2023

03.03.2023 NA

03.03.2023 NA

03.03.2023 NA

06.03.2023 21.02.2023

06.03.2023 07.01.2023

06.03.2023 16.02.2023

06.03.2023

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

CS COMM-
559/2023

UMESH TYAGI V/S 
MCD 

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-06, 
CENTRAL

CS(COMM) 
377/2023

ICICI BANK LTD. VS 
RITU GOYAL 

SIKHA SHARMA

OMP(I) 
COMM 
219/2023

HDFC BANK LTD. VS 
NEERU NEGI

ANISH BHOLA

OMP(I) 
COMM 
220/2023

HDFC BANK LTD. VS 
AMIT GOSWAMI

ANISH BHOLA

OMP(I) 
COMM 
221/2023

HDFC BANK LTD. VS 
SUMAN BALBIR 
SINGH

ANISH BHOLA

CS(COMM) 
396/2023

ICICI BANK LTD. VS 
PERTECH EXPORTS 
PVT. LTD. 

VIKAS CHOPRA

CS(COMM) 
397/2023

SRI KANNIKA MATCH 
WORKS VS 
HIMANSHU JAIN

GAGAN KUMAR

OMP(I) 
COMM 
222/2023

HDFC BANK VS VINIT 
TYAGI

ANISH BHOLA

OMP(I) 
COMM 
223/2023

HDFC BANK VS 
DHIRAJ GULIA

ANISH BHOLA

OMP(I) 
COMM 
224/2023

HDFC BANK VS 
SANRACHNA

ANISH BHOLA

CS(COMM) 
409/2023

DAMAN MALHOTRA 
VS THE BOMAY 
MERCANTILE CO. 
OPERATIVE BANK 
LTD.

PRASHANT SHARMA 

CS(COMM) 
420/2023

ICICI BANK LTD. VS 
RAJESH KUMAR 
MISHRA

SATISH KUMAR 

CS(COMM) 
421/2023

ICICI BANK LTD. VS 
VISHAL TYAGI

SHAILENDRA BABBAR

CS(COMM) 
422/2023

ICICI BANK LTD. VS 
SANCHIT JEWELLERS

SHAILENDRA BABBAR 13.02.2023 & 
24.02.2023



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

13.03.2023 NA

13.03.2023 NA

13.03.2023 31.01.2023

13.03.2023 NA

13.03.2023 NA

13.03.2023 NA

13.03.2023 NA

13.03.2023 NA

13.03.2023 NA

13.03.2023 NA

14.03.2023 24.02.2023

14.03.2023 NA

14.03.2023 NA

14.03.2023 NA

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-06, 
CENTRAL

EX. (COMM) 
137/2023

HDFC BANK LTD. VS 
SATISH KUMAR 

SUMIT AGARWAL 

EX. (COMM) 
138/2023

HDFC BANK LTD. VS 
AREEB ALI

ANISH BHOLA

CS(COMM) 
433/2023

SAREE EMPORIUM 
PVT. LTD. VS GAURAV 
MALHOTRA

RAJESH KUMAR MITTAL 

OMP(I) 
COMM 
245/2023

HDFC BANK LTD. VS 
MOHD. YASHIR

ANISH BHOLA

OMP(I) 
COMM 
246/2023

HDFC BANK LTD. VS 
NARENRA KUMAR 
SHARMA

ANISH BHOLA

OMP(I) 
COMM 
247/2023

HDFC BANK LTD. VS 
VIJAY SHARMA

ANISH BHOLA

OMP(I) 
COMM 
248/2023

HDFC BANK LTD. VS 
YASH CHAWLA

ANISH BHOLA

OMP(I) 
COMM 
249/2023

HDFC BANK LTD. VS 
SA;AJIDDEM META 
ISHAQ

ANISH BHOLA

OMP(I) 
COMM 
250/2023

HDFC BANK LTD. VS 
NAWAL KISHORE

ANISH BHOLA

OMP(I) 
COMM 
251/2023

HDFC BANK LTD. VS 
MAHAVIR RAJPAL

ANISH BHOLA

CS(COMM) 
437/2023

PUMA SE VS ASHOK 
KUMAR

SHASHI P. OJHA

OMP(I) 
COMM 
270/2023

HDFC BANK VS 
RAHUL SHARMA

ANISH BHOLA

OMP(I) 
COMM 
271/2023

HDFC BANK VS 
YATENDRA SNGH 
RAWAL

ANISH BHOLA

OMP(I) 
COMM 
272/2023

HDFC BANK VS PAVAN 
KUMAR

ANISH BHOLA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

14.03.2023 NA

17.03.2023 06.03.2023

17.03.2023 03.03.2023

17.03.2023 03.03.2023

17.03.2023 14.03.2023

18.03.2023 15.02.2023

18.03.2023 13.12.2022

20.03.2023 NA

20.03.2023 NA

20.03.2023 22.02.2023

21.03.2023 14.02.2023

22.03.2022 17.03.2023

22.03.2023 17-03-2023

22.03.2023 17.03.2023

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-06, 
CENTRAL

OMP(I) 
COMM 
273/2023

HDFC BANK VS 
JITENDRA KUMAR 
JHA

ANISH BHOLA

CS(COMM) 
475/2023

SOURABH GUPTA VS 
M/S SHRI SAI 
CORPORATION

N.S. NEGI

CS(COMM) 
476/2023

ICICI BANK LTD. VS 
RAHUL

VIKAS CHOPRA

CS(COMM) 
477/2023

ICICI BANK VS 
JASPREET SINGH 

VIKAS CHOPRA

CS(COMM) 
480/2023

SATISH KUMAR GARG 
VS MOHD. ABDUL 
BARI SALEEM

NAVEEN KUMAR 
CHAUDHARY

CS(COMM) 
483/2023

M/S SUPER FIREL 
PRIVATE LTD. VS K. 
MURUGESAN

ALTAF ALVI

CS(COMM) 
484/2023

M/S AHUJA BOOK 
COMPANY VS DR. 
RAJESH RAMDASJI 
KAMBE DENTAL 
COLLEGE & HOSPITAL

YOGENDER GAUTAM

EX. (COMM) 
155/2023

HDFC BANK LTD. VS 
LAVLESH SINGH

SACHIN KATYAL

OMP(COMM) 
42/2023

RAM KHURANA VS 
MAHINDRA & 
MAHINDRA SERVICES 

NIKHIL CHHOKER

CS(COMM) 
487/2023

INTEGRATED 
CONSORTIUM 
PRIVATE LTD. VS 
SYNERGY INFRA 
PLANNER LTD.

ANURAG PARASHAR

CS(COMM) 
492/2023

ICICI BANK VS 
CHAHAT RAM

CHETNA BHALLA

CS(COMM) 
517/2023

ICICI BANK VS 
RAVINDER KUMAR

VIKAS CHOPRA

CS(COMM) 
518/2019

ICICI BANK VS VIJAY 
SHARMA

VIKAS CHOPRA

CS(COMM) 
519/2023

ICICI BANK VS 
DEEPAK BUBNA

VIKAS CHOPRA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

22.03.2023 NA

22.03.2023 NA

22.03.2023 NA

22.03.2023 NA

23.03.2023 NA

23.03.2023 NA

23.03.2023 NA

23.03.2023 NA

23.03.2023 NA

23.03.2023 NA

25.03.2023 NA

RAJEEV KR. TIWARI 25.03.2023 23.02.2023

AMARJEET RAI 25.03.2023 20.03.2023

25.03.2023 NA

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-06, 
CENTRAL

OMP(I) 
COMM 
312/2023

IDFC FIRST BANK LTD. 
VS SHAHID ANSAR

MAYANK MAHAJAN

OMP(I) 
COMM 
313/2023

IDFC FIRST BANK LTD. 
VS PAWAN 
JAGANNATH

MAYANK MAHAJAN

OMP(I) 
COMM 
314/2023

IDFC FIRST BANK LTD. 
VS PRASHANT KUMAR 

MAYANK MAHAJAN

OMP(I) 
COMM 
315/2023

IDFC FIRST BANK LTD. 
VS ANUPAMA 
RAVINDRA SOLANKI

MAYANK MAHAJAN

OMP(I) 
COMM 
316/2023

HDFC BANK VS SUJAN 
SINGH

ANISH BHOLA

OMP(I) 
COMM 
317/2023

HDFC BANK VS 
RANDHEER TIWARI

ANISH BHOLA

OMP(I) 
COMM 
318/2023

HDFC BANK VS KIRTI 
PANDEY

ANISH BHOLA

OMP(I) 
COMM 
319/2023

HDFC BANK VS 
DAVINDER SINGH

ANISH BHOLA

OMP(I) 
COMM 
322/2023

HDFC BANK VS 
RAJESH KUMAR

ANISH BHOLA

CS(COMM) 
520/2023

SHAILJA PAPERS LTD. 
VS MAGMA PRINT O-
PACK P. LTD. & ORS.

KAMAL JINDAL

OMP(I) 
COMM 
328/2023

HDFC BANK LTD. VS 
ASHWANI DHAR

ANISH BHOLA

CS(COMM) 
525/2023

CHANDRA BHUSHAN 
SHARMA  VS JAI 
SINGH

CS(COMM) 
526/2023

M/S VSA TRADING 
PVT. LTD. VS M/S 
JAGDAMBA DYING 
MILLS

EX. (COMM) 
159/2023

SBFC FINANCE PVT. 
LTD. VS KK AUTO 
TREDRAS

DEEPANKUR SONDHI



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

7 Central 28.03.2023 07.03.2023

UMESH TYAGI VS MCD 28.03.2023 22.03.2023

28.03.2023 07.02.2023

28.03.2023 NA

ANSHUMAN SRIVASTAVA 29.03.2023 15.03.2023

29.03.2023 NA

8 West AH. AN. TIWARI(P), 06-03-2023 01-03-2023

MANOJ KUMAR(P), 07-03-2023 09-02-2023

AASTHA SHARMA(P), 21-03-2023 28-02-2023

AASTHA SHARMA(P), 21-03-2023 14-03-2023

9 West ATUL AGARWAL 23.03.2023 18.01.2023

SAMEER DEWAN 23.03.2023 21.03.2023

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07

CS(COMM) 
538/2023

INDIAN BANK VS M/S 
MOHINI 
ENTERPRISES

RASHMI SRIVASTAVA

CS(COMM) 
539/2023

DEEPANSHU KHATRI

CS(COMM) 
540/2023

TOP MOTO 
COMPONENTS PVT. 
LTD. VS SANJAY 
MOHAPATRA

RAKESH WADHWA

EX. (COMM) 
164/2023

ICICI BANK VS 
MOHSIN

CHETNA BHALLA 

CS(COMM) 
545/2023

CANARA BANK VS 
SHIVNANDAN 
PAREEK

EX. (COMM) 
170/2023

NEW LOOK LEASING 
PVT. LTD. VS VEDA 
NAND JHA

VIJAY K. SEHGAL

SH. DINESH BHATT , DJ 
(COMMERCIAL COURT)-01

CS 
(COMM)/231/
2023

CANARA BANK Vs MRS 
BENU GULLAH

CS 
(COMM)/235
/2023

BE RANKER SERVICES 
Vs WEBPULSE 
SOLUTION PVT LTD

CS 
(COMM)/276
/2023

ADIDAS AG Vs OWNER 
PROPRIETOR 
SWAGGER HUB

CS 
(COMM)/277/
2023

NIKE INNOVATE C V 
Vs OWNER 
PROPRIETOR

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-02

Counter 
claim/18/20
23

M/S VERTEX BROS 
VS. M.S GREENPLY 
LTD

CS(COMM/2
80/2023

M/S GANGA SALES 
CORP. VS. PRATEEK 
DAS



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 West

SUDHA SHUKLA 18.03.2023 10.03.2023

ANKIT GUPTA 18.03.203 10.03.2023

ANKIT GUPTA 18.03.2023 10.03.2023

ANKIT PARASHAR 24.03.2023 21.03.2023

AMARENDRA KR. DUBEY 15.03.2023 10.03.2023

SHAVEER AHMED 15.03.2023 08.03.2023

MOHD. DANISH 15.03.2023 10.03.2023

AMIT DHANKAR 15.03.2023 14.03.2023

SAYAK 28.03.2023 14.03.2023

RAJEEV KR. TIWARI 28.03.203 21.03.2023

SUBHASH KR. JHA 28.03.2023 21.03.2023

SUNIL KR. JHA 31.03.2023 29.03.2023

KAMLESH KR. TIWARI 31.03.2023 29.03.2023

SUNIL KR. JHA 31.03.2023 29.03.2023

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-02

CS/COMM/
268/2023

BANK OF BARODA 
VS. DINESH CAND

CS/COMM/
269/2023

MAHALAXMI 
FOOTWEAR VS. 
INDINA BOOT 
HOUSE

CS/COMM/
270/2023

MAHALAXMI 
FOOTWEAR VS. 
ADARSH 
FOOTWEAR

CS(COMM/2
85/2023

CAMPUS 
ACTIVEWEAR VS. G. 
LOOK

CS/COMM/
253/2023

M/S FIXWELL 
INDUSTRIES VS. 
M/S SAMPANN 
MACHINERY

CS/COMM/
254/2023

BANK OF INDIA VS. 
M/S P.S. PHARMA

CS/COMM/
255/2023

MOHD. SHARIQ 
SAMI VS. MESSERS 
MOTHERS PRIDE

CS/COMM/
253/2023

M/S ODITI 
APPLIANCES LLP 
VS. M/S MALHOTRA 
ENTERPIRSES

CS COMM 
291/2023

PNB VS. 
MAHENDRA 
TIMBERS

CS COMM 
292/2023

MAX ENGG. VS. 
DHARNISH RANJAN

CS COMM 
293/2023

CANARA BANK VS. 
KAWALJEET

CS COMM 
311/2023

CANARA BANK VS. 
RAHUL LOHANI

CS COMM 
312/2023

UCO BANK VS. M/S 
OM SAI 
COLLECTION 
ENTERPRISES

CS COMM 
313/2023

CANARA BANK VS. 
SATINDER KAUR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI SHALINI SHARMA 01.03.2023 24.02.2023

SHALINI SHARMA 01.03.2023 24.02.2023

HIMANSHU HIMANSHU 03.03.2023 10.02.2023

ABHINAY SHARMA 10.03.2023 15.02.2023

JITENDER KUMAR 13.03.2023 24.02.2023

TEJVEER 14.03.2023 01.02.2023

MANBHAR MITTAL 15.03.2023 20.02.2023

PARTHO BHATTACHARYA 17.03.2023 03.03.2023

ANIMESH RASTOGI 17.03.2023 15.03.2023

PUNEET BAJAJ 20.03.2023 07.03.2023

PRAVEEN KUMAR 23.03.2023 01.03.2023

RAMAN GANDHI 23.03.2023 13.03.2023

NAND KISHOR PASWAN 27.03.2023 16.03.2023

PRATEEK MEHTA 28.03.2023 04.03.2023

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-01

CS 
(COMM.)/148
/2023

STATE BANK OF INDIA 
Vs SUMIT SETH

CS 
(COMM.)/149
/2023

STATE BANK OF INDIA 
Vs M/S RAJVANS 
PHARMACEUTICAL 
AND SURGICALS PVT. 
LTD.

CS 
(COMM.)/152
/2023

PUNJAB NATIONAL 
BANK Vs M/S YUG 
INTERNATIONAL

CS 
(COMM.)/156
/2023

M/S CARPET 
COUTURE Vs THE 
CLARIDGES HOTEL 
NEW DELHI

CS 
(COMM.)/159
/2023

GAURAVJIT SINGH 
KOCHHAR Vs VINEET 
GUPTA PROP MS 
GUPTA BROTHERS

CS 
(COMM.)/160
/2023

HDFC LTDTHROUGH 
ITS AR. NEELABH 
MISHRA Vs VINNATI 
SHWETA SOLOMON

CS 
(COMM.)/163
/2023

ILASAKAA STEELS 
LIMITED Vs 
SIDHARTH SHARMA

CS 
(COMM.)/169
/2023

ONE AD DISPLAY PVT. 
LTD. THROUGH ITS 
ATTORNEY HOLDER 
SH.PABITRA KUMAR 
DAS Vs DELHI 
TRANSPORT 
CORPORATIONCS 

(COMM.)/170
/2023

RAMANLAL 
KISHANDAS KOTHARI
Vs
SB POWER DRIVE LTD

CS 
(COMM.)/172
/2023

INCRED FINANCIAL 
SERVICES LTD Vs 
TIME STATIONERS 
PVT LTD

CS 
(COMM.)/174
/2023

CANARA BANK Vs 
DIMPAL PANDITA

CS 
(COMM.)/175
/2023

RAVINDER PRAKASH 
PUNJ Vs NEERAJ 
AGGARWAL

CS 
(COMM.)/182
/2023

RVS INTERNATIONAL 
Vs MARUTI SUZUKI 
FOUNDATION

CS 
(COMM.)/183
/2023

MAHENDRA STEELS 
Vs DALBIR SINGH



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

BHARAT GUPTA 31.03.2023 11.03.2023

SUMIT SAURAV 31.03.2023 10.03.2023

11 NEW DELHI MR. TANUJ AGGARWAL 01.03.2023 21.02.2023

MR. SHIVA KAPUR 01.03.2023 17.02.2023

MR. SUMIT LAL 01.03.2023 28.02.2023

02.03.2023 20.01.2023

MR. VIKRAM GULLIYA 02.03.2023 03.02.2023

MR. KARTIK BHAGAT 03.03.2023 20.02.2023

MR. PRADEEP JHA 14.03.2023 27.02.2023

MS. KALPANA 14.03.2023 07.03.203

MS. BHANITA PATOWARY 15.03.2023 04.03.2023

MS. SEEMA SETH 16.03.2023 27.02.2023

MR. HIMANSHU DETWAL 16.03.2023 27.01.2023

MR. ANURAG SINGH 18.03.2023 02.02.2021

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-01

CS 
(COMM.)/186
/2023

REVEX PLASTICISERS 
PVT LTD Vs 
JAGANNATH JENA

CS 
(COMM.)/187
/2023

CANARA BANK Vs 
GULSHAN KUMAR

SH. GURVINDER PAL 
SINGH, DISTRICT JUDGE 
(COMMERCIAL COURT)-02

EX. (COMM.) 
62/2023

KOTAK MAHINDRA 
BANK LTD. Vs 
RAJENDRA SINGH

OMP 
(COMM.) 
31/2023

TANJIT SINGH GHAI 
AND ANR Vs KOTAK 
MAHINDRA PRIME 
LTD.

OMP (I) 
(COMM.) 
13/2023

WALIRAM TANEJA 
MINES PRIVATE 
LIMITED Vs NAND 
KUMAR TANEJA

CS (COMM.) 
150/2023

KING GRAPHICS Vs 
SUNDEEP PRESS

MR. HARISH CHAND 
SHARMA

CS (COMM.) 
151/2023

CANARA BANK Vs 
STUDIO SIMMI

CS (COMM.) 
154/2023

GANGOTRI 
ELECTRONICS PVT 
LTD Vs PAWAN 
KUMAR GUPTA

CS (COMM.) 
161/2023

HOUSING 
DEVELOPEMENT 
FINANCE 
CORPORATION 
LIMITED Vs MANOJ 
DAS

OMP 
(COMM.) 
37/2023

THE NATIONAL 
COMMISSION FOR DE-
NOTIFIED, NOMADIC 
AND SEMI-NOMADIC 
TRIBES Vs M/S 
VIMARSH 
DEVELOPMENT 
SOLUTION PVT. LTD.

CS (COMM.) 
165/2023

JAIPRAKASH 
ASSOCIATES LIMITED 
Vs DESTINOS INDIA 
GURU PVT. LTD.

CS (COMM.) 
167/2023

DINESH DAYAL Vs 
COTTAGE 
INDUSTRIES 
EXPOSITIONS LTD.

CS (COMM.) 
166/2023

VERTEX LIFTS (INDIA) 
PVT. LTD. Vs RAKESH 
KUMAR GARG

OMP 
(COMM.) 
40/2023

NITESH KUMAR 
SINHA Vs HOME 
CREDIT INDIA 
FINANCE PVT. LTD.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

MR. ARUN KR. SHUKLA 25.03.2023 08.02.2023

MR. ARVIND KUMAR 27.03.2023 13.03.2023

MR. ADITYA TREHAN 27.03.2023 03.03.2023

MR. AMIT MISHRA 31.03.2023 22.04.2022

12 NEW DELHI 01-03-2023 27-02-2023

Himanshu Himanshu(P), 03-03-2023 28-02-2023

10-03-2023 06-03-2023

SIDDHANT UPMANYU(P), 10-03-2023 06-03-2023

MUKESH KUMAR(P), 13-03-2023 06-02-2023

13-03-2023 04-01-2023

PRADEEP KUMAR JHA(P), 14-03-2023 10-03-2023

14-03-2023 10-03-2023

RAMESH CHAND GUPTA(P), 15-03-2023 06-03-2023

SANJAY KUMAR(P), 16-03-2023 27-02-2023

SH. GURVINDER PAL 
SINGH, DISTRICT JUDGE 
(COMMERCIAL COURT)-02

CS (COMM.) 
177/2023

CANARA BANK Vs 
RAJESH KUMAR

CS (COMM.) 
180/2023

ARJUN BHANDARI Vs 
S.D. BHALERAO 
ASSOCIATES

CS (COMM.) 
181/2023

DELHIVERY LTD. Vs 
M/S RK ENERGY

CS (COMM.) 
184/2023

RASIK PRODUCTS 
PVT. LTD. Vs BRN 
GLOBAL LOGISTIC 
PVT. LTD.

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-03 

CS 
(COMM)/147/
2023

PUNJAB NATIONAL 
BANK Vs RELY 
FURNITURE

ankur aggarwal(P),

CS 
(COMM)/153/
2023

PUNJAB NATIONAL 
BANK Vs FORUM AND 
ANR

OMP 
(COMM)/34/
2023

KALYAN JAGOTRA Vs 
UNION OF INDIA

Mudassar Khan(P),

OMP 
(COMM)/35/
2023

KUSUM AGARWAL Vs 
BAJAJ FINANCE LTD

CS 
(COMM)/157/
2023

JMK BUILDCOM Vs 
EMRAIL SDN BHD 
PCM CEMENT 
CONCRETE PVT LTD  
JV AND ORS

CS 
(COMM)/158/
2023

GENEXT LOGISTCS 
PVT LTD Vs 
LONGLASST INC AND 
ORS

Amandeep Mehra(P),

CS 
(COMM)/162/
2023

HOUSING 
DEVELOPEMENT 
FINANCE CORP LTD Vs 
ANUPAM SAREEN

OMP 
(COMM)/38/
2023

IRRIGATION AND 
FLOOD CONTROL 
DEPARTMENT Vs 
VARUN GUPTA

Surender(P),

CS 
(COMM)/164/
2023

MANOJ KUMAR GARG 
Vs KABRA STEEL 
TUBES CO

CS 
(COMM)/168
/2023

RAM PAL Vs ANSAL 
PROPERTIES AND 
INFRASTRUCTURE  
LIMITED AND ORS



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

12 NEW DELHI

20-03-2023 17-03-2023

20-03-2023 21-02-2023

RAHUL SHUKLA(P), 22-03-2023 27-02-2023

AMITH J.(P), 25-03-2023 21-03-2023

27-03-2023 24-03-2023

13 SOUTH NIL

14 SOUTH 13.03.2023 12.03.2023

R.S.MALIK 17.03.2023 12.03.2023

S.K.BANSAL 18.03.2023 10.03.2023

SHRAVAN KUMAR BANSAL 29.03.2023 22.03.2023

15 SH. SANJEEV AGGARWAL South NIL

16 South NIL

17 SOUTH-EAST NIL

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-03 

OMP 
(COMM)/41/2
023

UNION OF INDIA Vs 
SHRI ATAM PARKASH

Sunil Kumar(P),

CS 
(COMM)/171/
2023

UNION BANK OF 
INDIA Vs SANDEEP 
METAL WORKS

Deepa Gupta(P),

CS 
(COMM)/173/
2023

SEHGAL 
CONSULTANTS AND 
ENGINEERING PVT 
LTD Vs M/S SUBROS 
LIMITED

OMP 
(COMM)/46/
2023

S R PRASANNA Vs SBI 
CARDS AND PAYMENT 
SERVICES LIMITED

OMP 
(COMM)/48/
2023

SHYAM INDUS POWER 
SOLUTIONS PVT LTD 
Vs NAVEEN CHAUHAN

Shivani Sharma(P),

SH. PREM KUMAR 
BHARTWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)-03

CS(COMM)14
1/2023  

ONEX INDUSTRIES 
PVT. LTD. VS 
SANDEEP SINGH 
PROP. M/S. DHIMAN 
FABRICATORS AND 
ORS.

SHRIDHARAN RAJAN RAN 
KUMAR

EXE(COMM) 
87/2023

RADIANT DYANAMIC 
SERVICES VS RAHEJA 
DEVELOPERS

CS(COMM) 
166/2023

RSPL LTD VS MOHIT 
SHARDA

CS(COMM)19
7/2023

M/S KISAN 
IRRIGATIONS AND 
INFRASTRUCTURE 
LIMITED VS M/S SHRI 
BIHARI PIPE 
INDUSTRIES

SH. RAJEEV BANSAL, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SH. LAL SINGH, DISTRICT 
JUDGE



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SOUTH-EAST GURU PRASAD LENKA(P), 28-03-2023 N/A

SUMAN JYOTI KHAITAN(P), 28-03-2023 N/A

16-03-2023 18-01-2023

MANISH KUMAR DEWAN(P),13-03-2023 18-02-2023

MANISH KUMAR DEWAN(P),13-03-2023 18-02-2023

MANI KAUL(P), 23-03-2023 27-01-2023

03-03-2023 27-01-2023

DEVASHISH BHADAURIA(P),06-03-2023 23-02-2023

SUMEET LALL(P), 06-03-2023 16-02-2023

VIKRAM SINGH BHATIA(P), 06-03-2023 24-09-2022

ANKIT KUMAR(P), 28-03-2023 N/A

SANDEEP SHARMA(P), 16-03-2023 27-02-2023

VARUN CHANDIOK(P), 21-03-2023 03-03-2023

17-03-2023 25-01-2023

MS. NEELAM SINGH, 
DISSTRICT JUDGE

CS 
(COMM)/300
/2023

LORD FINCAP LTD Vs 
NADEEM MOHSIN

CS 
(COMM)/298
/2023

TCI EXPRESS LIMITED 
Vs LAHANEX 
OVERSEAS PVT LTD

CS 
(COMM)/257
/2023

CANARA BANK 
( ERSTWHILE 
SYNDICATE BANK ) Vs 
MS SHARP EDGE 
TECHNOLOGIES 
THROUGH ITS 
PROPRIETOR

Himanshu(P),

CS 
(COMM)/241/
2023

IDBI BANK LTD Vs 
KIRAN KUMARI

CS 
(COMM)/242
/2023

IDBI BANK LTD Vs 
SEEMA KHAN

CS 
(COMM)/279
/2023

LIC HOUSING 
FINANCE LIMITED Vs 
ADEL LANDMARKS 
LIMITED

CS 
(COMM)/228
/2023

CANARA BANK Vs M/S 
HRP INDUSTRIES  PVT 
LTD AND ORS

Ritu Mishra(P),

CS 
(COMM)/236
/2023

MINOSHA INDIA LTD 
Vs DHARAM DIGITAL 
PRESS

CS 
(COMM)/235
/2023

TEKNOW OVERSEAS 
PRIVATE LIMITED Vs 
NBCC INDIA LIMITED

CS 
(COMM)/234
/2023

PRAMOD KUMAR Vs 
GANNON DUNKERLEY 
AND CO LTD

CS 
(COMM)/297
/2023

M/S BALAJI SALES Vs 
HERSHEYS INDIA 
PRIVATE LIMITED

CS 
(COMM)/256
/2023

SMC CORPORATION 
INDIA PVT 
LTDTHROUGH ITS 
CONSULTANTRAJESH 
CHANANA Vs MARCUS 
BLOWIN THROUGH 
ITS PROPRIETORMR 
KANESAN 
JAYAPRAKASH

CS 
(COMM)/273
/2023

STATE BANK OF INDIA 
Vs SAVITA DEVI SOLE 
PROP JITENDER 
BUILDERS AND 
BUILDINGMATERIAL

CS 
(COMM)/262
/2023

PUNJAB NATIONAL 
BANK Vs M/S BALDEV 
HEALTH CARE 
CENTRE

Vikrant Pachnanda(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SOUTH-EAST

NAVNEET SHARMA(P), 23-03-2023 10-03-2023

MD. SAZID RAYEEN(P), 16-03-2023 09-03-2023

CHETNA BHALLA(P), 28-03-2023 N/A

GURINDER PAL SINGH(P), 27-03-2023 07-03-2023

ANKIT KUMAR(P), 24-03-2023 N/A

MOHAN SINGH(P), 28-03-2023 N/A

AMIT P. DESHPANDE(P), 27-03-2023 17-03-2023

28-03-2023 N/A

PRADEEP KUMAR JHA(P), 29-03-2023 15-03-2023

KARAN CHOPRA(P), 25-03-2023 N/A

19 SH. AJAY KUMAR JAIN SOUTH-EAST MUDIT SOOD(P), 04-03-2023 10.01.2023

DEEPAK RANA(P), 13-03-2023 24.02.2023

VISHAL SINGH(P), 15-03-2023 03.02.2023

MS. NEELAM SINGH, 
DISSTRICT JUDGE

CS 
(COMM)/281
/2023

AJAY INDUSTRIAL 
CORPORATION 
LIMITED Vs 
BRAJENDRA VERMA

CS 
(COMM)/263
/2023 (TM)

GOFREY INDIA 
PRIVATE LIMITED Vs 
NIDHI  TOBACCO 
COMPANY

CS 
(COMM)/296
/2023

ICICI BANK LTD Vs 
PERFECT READYMIX 
SOLUTION

CS 
(COMM)/299
/2023

REINFORCED EARTH 
INDIA PVT LTD Vs M/S 
CDS INFRA PROJECTS 
LTD

CS 
(COMM)/280
/2023

PRAGATI MEDIA Vs 
PANKAJ KHAITAN 
RESOLUTION/ 
INSOLVENCY 
PROFESSIONAL

CS 
(COMM)/295
/2023

ACL MOBILE PRIVATE 
LTD Vs AZMARQ 
TECHNOVATION PVT 
LTD

CS 
(COMM)/292
/2023

NAND LAL CHANANA 
Vs KAPIL KUMAR 
RAJBHAR @ KAPIL 
DEV

CS 
(COMM)/294
/2023

GANESH 
SUBRAMANIAN 
VENKATESHWARAN 
Vs DEVIKA GOLD 
HOMZ PVT LTD

Vikrant Hudda(P),

CS 
(COMM)/308
/2023

HOUSING 
DEVELOPMENT 
FINANCE 
CORPORATION LTD Vs 
JYOTIKKA DEMBLA

CS 
(COMM)/293
/2023 (TM)

FLEBOIN PRIVATE 
LIMITED Vs CURIS 
HEALTHTECH 
PRIVATE LIMITED

CS 
(COMM)/230
/2023

M S ELECTRICALS Vs 
NEELANSH FIRE 
PROTECTION 
SERVICES

CS 
(COMM)/240
/2023

M/S THE 
TRAVELOCEPT Vs M/S 
HOPEBERRY 
DIAGNOSTICS 
HEALTHCARE LLP

CS 
(COMM)/251/
2023

M/S LEHAR 
ADVERTISING PVT 
LTD Vs M/S ESTHETIC 
BUILDTECH PVT LTD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SH. AJAY KUMAR JAIN SOUTH-EAST

VISHAL SINGH(P), 15-03-2023 03.02.2023

ANISHA MATHUR(P), 21-03-2023 10.01.2023

SHIVAM SHARMA(P), 15-03-2023 09.03.2023

DILAWAR SINGH(P), 27-03-2023 23.02.2023

PRANAV KUMAR(P), 17-03-2023 18.11.2022

GHANSHYAM JHA(P), 20-03-2023 14.03.2023

27-03-2023 30.01.2023

Mukesh kumar(P), 27-03-2023 30.01.2023

AKSHAY SRIVASTAVA(P), 20-03-2023 15.03.2023

MANISH KUMAR DEWAN(P),28-03-2023

24-03-2023 21.03.2023

CS 
(COMM)/250
/2023

LEHAR ADVERTISING 
PVT LTD Vs M/S 
CREATIVE MEDIA

CS 
(COMM)/271/
2023

M/S VJ INFONET PVT 
LTD Vs JYOTSNA 
SHARMA (SOLE 
PROPRIETOR 
ALPHATEL NETWORK 
SOLUTIONS)

CS 
(COMM)/253
/2023

GLOBUS TRANSITOS 
PVT LTD Vs M/S APP 
GLOBAL

CS 
(COMM)/291/
2023

CONSOLE SHIPPING 
INDIA PRIVATE 
LIMITED Vs M/S 
MANSI FREIGHT 
SYSTEMS

CS 
(COMM)/258
/2023

SUNIL SETH Vs VINOD 
KUMAR

CS 
(COMM)/267
/2023

GREENZ GARDEN 
SHOP Vs VALSONS

CS 
(COMM)/289
/2023

ALUCO PANELS LTD 
Vs M/S HECTAFINE 
ALUSHYSTEMS INDIA 
LTD

Mukesh kumar(P),

CS 
(COMM)/290
/2023

ALUCO PANELS LTD 
Vs ANKIT 
BHUPENDRA BHAI 
PATEL

CS 
(COMM)/268
/2023

ESCORTS KUBOTA 
LIMITED Vs ASHOK 
KUMAR

CS 
(COMM)/307
/2023

IDBI BANK LTD Vs M/S 
A A NETWORKS 
SOLUTIONS

18.02.2023 & 
10.03.2023

CS 
(COMM)/277/
2023

PUNJAB NATIONAL 
BANK Vs SWETA 
BANTHIA

Ritu Mishra(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SH. AJAY KUMAR JAIN SOUTH-EAST

SHIV KUMAR TYAGI(P), 28-03-2023 21.03.2023

SHIVA JEE SHUKLA(P), 28-03-2023 03.03.2023

29-03-2023 -

MUKESH KUMAR(P), 31-03-2023 21.03.2023

RAJIV DALAL(P), 31-03-2023 16.03.2023

20 MS. ANU GROVER BALIGA SOUTH-EAST 02-03-2023 16.01.2023

07-03-2023 08.02.2023

06-03-2023 03.02.2023

02-03-2023 03.02.2023

02-03-2023 20.02.2023

03-03-2023 23.02.2023

04-03-2023 03.03.2023

CS 
(COMM)/306
/2023

STATE BANK OF INDIA 
Vs PRAVIN POPAT 
JAGTAP

CS 
(COMM)/302
/2023

METROPOL INDIA PVT 
LTD Vs SIXTEEN 
DIRECTIONS 
HOMECARE PVT LTD

CS 
(COMM)/309
/2023

MR MAHESH CHAND 
AGARWAL Vs M/S 
BHAGWAN DEVI ICE 
AND COLD STORAGE 
PVT LTD

MOHAMMAD 
HASIBUDDIN(P),

CS 
(COMM)/312/
2023

SH SHYAM SUNDER 
PATI TRIPATHI Vs 
RANJEET SINGH 
(PROP OF INDIAN 
DIAGNOSTICS 
ENTERPRISES)

CS 
(COMM)/311/
2023

PUNJAB NATIONAL 
BANK Vs LATE SH 
DINESH KUMAR 
JOSHI

EXECUTION 
(COMM)/129/
2023

INDUSIND BANK LTD 
Vs PARVEEN KUMAR 
PAL

Mr Amitabh Singh

CS 
(COMM)/237
/2023

IDBI BANK LTD Vs MR 
MUKESH KUMAR 
SHEEL

Divya Nanda

EXECUTION 
(COMM)/150/
2023

BAJAJ FINANCE LTD 
Vs VINOD SINGH 
BISHT

Mr Shravan Kaushik

EXECUTION 
(COMM)/128
/2023

HDFC BANK LTD Vs 
MOHAMMAD ZAKIR

Ms Amita Kumar

CS 
(COMM)/225
/2023

PUNJAB NATIONAL 
BANK Vs RINKU

Mr Vikram Gola

CS 
(COMM)/223
/2023

RCPL LOGISTICS PVT 
LTD THROUGH 
GENERAL MANAGER 
NILESH JAIN Vs 
SUDDPRAM AUTO 
ENGINEERING 
COMPANY PVT LTD

Mr Gaurav Puri

CS 
(COMM)/231/
2023

M/S JJ ENTERPRISE 
Vs M/s BISCUIT 
BASKET FOODS PVT 
LTD

Mr Sanjeev Kumar Tyagi



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 MS. ANU GROVER BALIGA SOUTH-EAST

14-03-2023 03.03.2023

15-03-2023 31.08.2022

15-03-2023 25.05.2022

17-03-2023 20.02.2023

22-03-2023 22.03.2023107

21-03-2023 03.02.2023

18-03-2023 05.02.2023

18-03-2023 14.03.2023

20-03-2023 18.03.2023

27-03-2023 23.05.2022

22-03-2023 07.02.2023

24-03-2023 21.02.2023

21 SOUTH-EAST SAVYASACHI KUMAR SAHAI 01-03-2023 25-02-2023

GAURAV PURI 03-03-2023 19-01-2023

CS 
(COMM)/272
/2023

STATE BANK OF INDIA 
Vs PANKAJ KUMAR 
SAXENASOLE PROP 
MIS SVM 
INTERNATIONAL

Mr Varun Chadiok

OMP (I) 
(COMM)/33/
2023

HERO FINCORP LTD 
Vs DHARMENDER 
PHOOL SINGH

Mr Amitabh Singh

OMP (I) 
(COMM)/32/
2023

HERO FINCORP LTD 
Vs ANIL BATRA

Mr Amitabh Singh

CS 
(COMM)/275
/2023

STATE BANK OF INDIA 
Vs CHHATAR PAL 
SHARMA

Mr Dharmender Singh

CS 
(COMM)/276
/2023

M/S MOHAN 
GOLDWATER 
BREWERIES LTD Vs 
M/S GPS GARMENTS 
PVT LTDTHROUGH 
ITS DIRECTORS

Mr Shrey Kapoor

EXECUTION 
(COMM)/156/
2023

M/S KOTAK 
MAHINDRA BANK LTD 
Vs SANJAY KUMAR 
SINGH

Mr Prashant Singh

EXECUTION 
(COMM)/154/
2023

HDFC BANK LIMITED 
Vs NAQUEEB  ULLAH

Mr Manish Verma

CS 
(COMM)/266
/2023

GREENZ GARDEN 
SHOP Vs N K SHAH 
INFRAPROJECTS

Ms Prachi Vashishtha

OMP (I) 
(COMM)/31/2
023

HONDA MOTOREYCLE 
AND SCOOTER INDIA  
PVT LTD Vs INDIAN 
OIL CORPORATION 
LTD

Mr Mudit Sharma

CS 
(COMM)/288
/2023

NEUTRAL NVOCC PVT 
LTD Vs AJANTA 
OFFSET AND 
PACKAGING LTD

Mr Manoj Tewari

CS 
(COMM)/274
/2023

RAMAN MITTAL Vs MS 
SIMPLEX 
INFRASTRUCTURES 
LTD

Mr Arunav Tewari

CS 
(COMM)/278
/2023

M/S NEW INDIA BIRI 
FACTORY Vs MOHD 
ABDUL KAREEM

Sh Satish Kumar

MS PREETI AGGARWAL 
GUPTA

CS 
DJ/156/2023

HIND TERMINAL 
PRIVATE LIMITED Vs 
AERO MARINE 
LOGISTICS PVT LTD 
AND ANR

CS 
(COMM)/226
/2023

STATE BANK OF INDIA 
Vs SMT. USHA AND 
ANR.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

21 SOUTH-EAST

SATYA PAL SINGH 03-03-2023

SOAYIB QURESHI 06-03-2023 22-02-2023

VIJAY ZAVERI 10-03-2023 27-02-2023

SUNIL KUMAR 13-03-2023 21-02-2023

NAVNEET SHARMA 14-03-2023 10-03-2023

14-03-2023 28-02-2023

RAJESH KUMAR 16-03-2023 07-12-2022

18-03-2023 01-03-2023

QUAISAR ALI 20-03-2023 17-03-2023

RAJESH KUMAR 21-03-2023 09-12-2022

RAJESH KUMAR 21-03-2023 13-12-2022

25-03-2023 14-03-2023

CHETNA BHALLA(P), 27-03-2023 28-02-2023

YOGESH SHARMA(P), 27-03-2023 17-03-2023

MS PREETI AGGARWAL 
GUPTA

CS 
(COMM)/227
/2023

BANK OF BARODA Vs 
M/S MILAN 
ENTRPRISES AND 
ANR.

12-01-2023
20-02-2023

CS 
(COMM)/233
/2023

THE JAMMU AND 
KASHMIR BANK LTD. 
Vs VARUN GOEL

CS 
(COMM)/238
/2023

M/S GOYAL BOOKS 
OVERSEAS PVT. LTD. 
Vs M/S. AAPSS 
STATIONERY 
PRODUCTS PVT. LTD.

CS 
(COMM)/239
/2023

M/S. CDI SECURITY 
(INDIA) PRIVATE 
LIMITED Vs M/S. 
BHASIN INFOTECH 
AND 
INFRASTRUCTURE 
PRIVATE LIMITEDCS 

(COMM)/244
/2023

M/S AJAY 
INDUSTRIAL 
CORPORATION 
LIMITED Vs M/S 
STERLING AND 
WILSON PRIVATE 
LIMITEDCS 

(COMM)/247
/2023

SUDHIR CHANDHOK 
Vs NATIONAL CIVIL 
SOCIETY

Anish Sarna

CS 
(COMM)/255
/2023

M/S S CHAND AND CO. 
LTD. Vs MAHATMA 
GANDHI MEMORIAL 
HIGH SCHOOL

CS 
(COMM)/261/
2023

M/S UNIQUE 
COLLECTIONS INDIA 
PVT. LTD. Vs SH. 
SACHIN SACHDEVA

Mukesh kumar

CS 
(COMM)/265
/2023

BANK OF BARODA Vs 
PURAN CHAND

CS 
(COMM)/269
/2023

M/S VIKAS 
PUBLISHING HOUSE 
PVT. LTD. Vs M/S 
PUSTAK BHANDAR

CS 
(COMM)/270
/2023

M/S S CHAND AND CO. 
LTD. Vs M/S PUSTAK 
BHANDAR

CS 
(COMM)/282
/2023

ANIL SARIN Vs M/s 
KRISHNA SUPER 
MARCHE THROUGH 
ITS PROPRIETOR MR 
ROHIT BATRA

Ankit Navaney(P),

CS 
(COMM)/287
/2023

M/S ICICI BANK LTD 
Vs PRATEEK 
WADHWA

CS 
(COMM)/284
/2023

NITIN RAWAT Vs SMT 
USHA GUSAIN



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 MS NIRJA BHATIA SOUTH-EAST ADV. MANI KAUL 01-03-2023 27-01-2023

ADV. SATISH KUMAR 02-03-2023 18.02.2023

ADV. RAJESH KR. PATOHA 02-03-2023 21.02.2023

SATYAPAL SINGH 03-03-2023 20.02.2023

SHREYA SINGH 03-03-2023 27.01.2023

BHAVNA ARORA 04-03-2023 24.02.2023

N.MAHABIR 06-03-2023 02.03.2023

RAJNISH KUMAR GAIND 13-03-2023 26.02.2023

14-03-2023 11.03.2023

VARUN R CHAND IOK 14-03-2023 03.03.2023

AMTTABH SINGH 03-03-2023 16-02-2023

SHALINI UPADHYAY 15-03-2023 20.02.2023

VINAY BHARDWAJ 17-03-2023 01.03.2023

RK RUHIL 18-03-2023 15.011.2022

CS 
(COMM)/218
/2023

LIC HOUSING 
FINANCE LIMITED Vs 
ADEL LANDMARKS 
LIMITED

CS 
(COMM)/219/
2023

IDBI BANK LTD. Vs 
VINEET AHLUWALIA

CS 
(COMM)/220
/2023

BOLLYWOOD 
SERVICES Vs TEC 
INDIA 
ENTERTAINMENT PVT 
LTD

CS 
(COMM)/224
/2023

BANK OF BARODA Vs 
M/S ETAIL BUSINESS 
SOLUTIONS

CS 
(COMM)/229
/2023

THE JAMMU AND 
KASHMIR BANK LTD. 
Vs M/S INDIAN 
COTTAGE ARTS  
THORUGH HILAL 
AHMED KHAN

OMP 
(COMM.)/18/
2023

SURIAN FAB 
MAESTRO, THORUGH 
ITS PROPRIETOR Vs 
INTEC CAPITAL PVT 
LTD

CS 
(COMM)/232
/2023

BIOMERIEUX INDIA 
PVT LTD Vs DR N.K. 
PANDEY

ARB. A. 
(COMM.)/4/2
023

ALEXIS GLOBAL PVT 
LTD Vs OMA LIVING 
PVT LTD AND ANR

CS 
(COMM)/245
/2023

SHRI AJAY 
BAJAJ,PROPRIETOR 
OF S.K. PRINT 
PROCESS Vs AMISEE 
EDUCATIONAL AIDS 
LLP,

Surjeet Singh Malhotra

CS 
(COMM)/246
/2023

STATE BANK OF INDIA 
Vs OPENDRA 
KUMARSOLE PROP. 
M/S MAA LAXMI 
ELECTRONICS

OMP (I) 
(COMM.)/20/
2023

HERO FINCORP LTD. 
Vs GURMAIL SINGH

CS 
(COMM)/249
/2023

STATE BANK OF INDIA 
Vs JYOTI BASOYA

CS 
(COMM)/259
/2023

COIM INDIA PRIVATE 
LIMITED Vs 
INTERNATIONAL 
PRINT O PAC LTD

CS 
(COMM)/264
/2023

BERGER PAINTS 
INDIA LIMITED Vs 
M/S VRP BUILDTECH 
PRIVATE LIMITED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 MS NIRJA BHATIA SOUTH-EAST

KARAN CHAWLA 27-03-2023 15.05.2023

23 SH. RAJESH KUMAR SINGH SOUTH-EAST NIL

24 SH. SANJAY SHARMA-I EAST  ESHU CHAUDHARY 20-03-2023 18-03-2023

VIPIN 25-03-2023 23-03-2023

25 EAST NIL

26 North-East ARUN KUMAR SHUKLA 02.03.2023

SHALINI UPADHYAY 02.03.2023

RAJIV RANJAN 04.03.2023

KUSHAL KUMAR 04.03.2023

SHANTANU BHARDWAJ 06.03.2023

JHINN00 PRASAD GUPTA 06.03.2023

SANCHAY MEHROTRA 07.03.2023

CHARANJEET SINGH 10.03.2023

CS 
(COMM)/285
/2023

UCO BANK Vs M/S 
SHRI BALAJI 
ENTERPRISES

CS 
COMM.NO. 
111/2023

CANARA BANK VS. 
PUSHPENDRA SINGH

CS 
COMM.NO. 
113/2023

CANARA BANK (E- 
SYNDICATE BANK) VS. 
SHEKHAR SHARMA

SH. CHANDRA SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

MISC DJ-
108/2023

UNION BANK OF 
INDIA VS ABC 
PACKAGING AND 
SOLUTION

COURT FEES 
NOT FILED

CS(COMM)-
21/2023

STATE BANK OF INDIA 
VS MUKESH 
UPADHYAY

COURT FEES 
FILED ONLINE 
ON 24.02.2023

EX(COMM)-
35/2023

AU SMALL FINANCE 
BANK LIMITED VS 
RAVI CHAUDHARY & 1 
OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
36/2023

KOTAK MAHINDRA 
PRIME LTD VS ASHISH 
KUMAR

COURT FEES 
NOT FILED

CS(COMM)-
22/2023

THE KANGRA CO 
OPERATIVE BANK LTD 
VS SH. RAJESHWAR

COURT FEES 
FILED ONLINE 
ON 24.02.2023

EX(COMM)-
37/2023

SURENDER KUMAR VS 
RESHMA W/O MD. 
SHAKIR

COURT FEES 
NOT FILED

CS(COMM)-
23/2023

NIRMALA AGARWAL 
PROP OF KARMYOGI 
SHARBHAND MUNI VS 
B.C HASARAM AND 
SONS

COURT FEES 
FILED 
OFFLINE ON 
03.03.2023

EX(COMM)-
38/2023

ICICI BANK LTD VS 
NADEEM SHEIKH

COURT FEES 
NOT FILED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 North-East

10.03.2023

10.03.2023

ANKUR AGGARWAL 16.03.2023

PRABHASH KUMAR JHA 16.03.2023

TARUNDEEP BHARTI 18.03.2023

DEEPAK GAUR 18.03.2023

CHIRAG ALAGH 18.03.2023

18.03.2023

18.03.2023

RAKHI KAPOOR 22.03.2023

DEEPAK GAUR 24.03.2023

RAVI SHANKAR GARG 25.03.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

EX(COMM)-
39/2023

BAJAJ FINANCE 
LIMITED VS AJAY 
KUMAR JAIN

BAJAJ FINANCE LIMITED VS 
AJAY KUMAR JAIN

COURT FEES 
NOT FILED

EX(COMM)-
40/2023

HDB FINANCIAL 
SERVICES LTD VS 
MOHD FAIJAN & 1 
OTHERS

RAVINDRA KUMAR 
AGARWAL

COURT FEES 
NOT FILED

CS(COMM)-
24/2023

CANARA BANK VS 
SUNDER SINGH 
PROPRIETOR OF 
SINGH ENTERPRISES 
& 1 OTHERS

COURT FEES 
FILED 
OFFLINE ON 
24.02.2023

CS(COMM)-
25/2023

UNION BANK OF 
INDIA VS VIMLESH 
VERMA AND ORS

COURT FEES 
FILED 
OFFLINE ON 
27.04.2022

MISC DJ-
134/2023

SHRI RAM CITYUNION 
FINANCE LTD. VS 
SHAHNAWAZ & 
1OTHERS

COURT FEES 
NOT FILED

CS(COMM)-
26/2023

M/S BAJRANG 
ENTERPRISES VS M/S 
LAKHANI FOOTWEAR 
LTD

COURT FEES 
FILED 
OFFLINE ON 
27.04.2022

CS(COMM)-
27/2023

ISHWAR CHAND 
ROHILLA VS SHOW 
EFFECT 
ADVERTISEMENT PVT 
LTD

COURT FEES 
FILED 
OFFLINE ON 
15.03.2023

EX(COMM)-
41/2023

HDB FINANCIAL 
SERVICES LTD VS 
BHOPAL SINGH & 1 
OTHERS

RAVINDRA KUMAR 
AGARWAL

COURT FEES 
NOT FILED

EX(COMM)-
42/2023

KOTAK MAHINDRA 
BANK LTD. VS 
HIMANSHU S

GULSHAN KUMAR 
SACHDEV

COURT FEES 
NOT FILED

CS(COMM)-
28/2023

MR ANUJ JAIN VS MS 
USHA BAJAJ & 1 
OTHERS

COURT FEES 
FILED 
OFFLINE ON 
03.03.2023

CS(COMM)-
29/2023

M/S BAJRANG 
ENTERPRISES VS M/S  
LAKHANI RUBBER 
WORK

COURT FEES 
FILED 
OFFLINE ON 
26.04.2022

EX(COMM)-
43/2023

M/S 
CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LTD VS SH 
BHUPENDRA KUMAR 
AND ANR & 1 OTHERS

COURT FEES 
NOT FILED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 North-East

DEEPANKUR SONDHI 25.03.2023

A R A VIKRAM SHUKLA 25.03.2023

ASHOK KUMAR SINGH 25.03.2023

ROHIT BOHRA 25.03.2023

ROHIT BOHRA 25.03.2023

DEEPANKUR SONDHI 25.03.2023

SUBHASH PAL 28.03.2023

RAKHI KAPPOR 29.03.2023

VIPIN KUMAR CHAUDHARY 31.03.2023

KRISHAN KANT GAUTAM 31.03.2023

DEEPANKUR SONDHI 31.03.2023

DEEPANKUR SONDHI 31.03.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

EX(COMM)-
44/2023

HDB FINANCIAL 
SERVICES LTD VS 
NARESH SAINI

COURT FEES 
NOT FILED

EX(COMM)-
45/2023

M/S KOGTA 
FINANCIAL INDIA 
LIMITED VS AJAY 
KUMAR & 1 OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
46/2023

FORTUNE CREDIT 
CAPITAL LTD VS M S 
VANSHIKA FASHION & 
2 OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
47/2023

KOTAK MAHINDRA 
PRIME LTD VS SHOAB 
MALIK & 1 OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
48/2023

KOTAK MAHINDRA 
PRIME LTD VS 
KHUSHBU DHAMA & 
1OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
49/2023

MAHINDRA AND 
MAHINDRA 
FINANCIAL SERVICES 
LTD VS ABDUL 
KAREEM

COURT FEES 
NOT FILED

MISC DJ-
148/2023

MULTIMEDIA AND 
ENTERTAINMENT 
LTD VS AMJAD ALI 
KHAN

COURT FEES 
NOT FILED

CS(COMM)-
30/2023

MR ATUL JAINPROP 
MS SAPAN PAPER 
IMPEX VS MS. USHA 
BAJAJ PROPRIETOR 
MS BAJAJ PACKERS & 
1 OTHERS

COURT FEES 
FILED 
OFFLINE ON 
03.03.2023

CS(COMM)-
31/2023

NEERAJ BANSAL VS 
JATA SHANKAR

COURT FEES 
FILED 
OFFLINE ON 
25.03.2023

EX(COMM)-
50/2023

LORD KRISHNA 
FINANCIAL SERVICES 
LTD VS RAKESH 
KUMAR JHA & 1 
OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
51/2023

MAHINDRA AND 
MAHINDRA 
FINANCIAL SERVICES 
LTD VS BIJENDRA 
SINGH TYAGI

COURT FEES 
NOT FILED

EX(COMM)-
52/2023

MAHINDRA AND 
MAHINDRA 
FINANCIAL SERVICES 
LTD VS SANJASH 
KUMAR KASHWAH

COURT FEES 
NOT FILED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 North-East

ARUN KUMAR SHARMA 31.03.2023

WASIQUR RAHMAN KHAN 31.03.2023

27 SHAHDARA 06-03-2023 17.02.2023

ANJALI NEHRA(P), 07-03-2023 23.02.2023

04-03-2023 24.02.2023

07-03-2023 01.03.2023

04-03-2023 01.03.2023

SANJEEV KUMAR(P), 14-03-2023 01.03.2023

VANDANA  BHATIA(P), 07-03-2023 27.02.2023

AKSHAY KUMAR(P), 07-03-2023 29.03.2022

NEELAM KUMARI MALIK(P),07-03-2023 02.03.2023

10-03-2023 06.03.2023

ANKUSH SHARMA(P), 14-03-2023 03.03.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

EX(COMM)-
53/2023

BAJAJ FINANCE 
LIMITED VS 
BHAGWATI VERMA

COURT FEES 
NOT FILED

EX(COMM)-
54/2023

SBI CARDS AND 
PAYMENT SERVICES 
LIMITED VS DEEPAK 
YADAV

COURT FEES 
NOT FILED

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/112/
2023

DR NARINDER 
KUMAR KHETARPAL 
Vs M/S SHIPRA HOTEL 
LTD AND ORS

MANOJ KUMAR 
BHANDARI(P),

CS 
(COMM)/114/
2023

SHIR L S SOLANKI Vs 
SHRI ARUN KUMAR 
VERMA

CS 
(COMM)/111/
2023

GREEN KAIKETSU 
AUTOMOTIVE INDIA 
PVT LTD Vs GAURAV 
KUMAR

Nitin Singh(P),

CS 
(COMM)/113/
2023

M/S HANUMAN 
ENTERPRISES SOLE 
PROPRIETIRSHIP 
CONCERN Vs M/S 
SHREE GANESH 
BUILDTECH 
CONSTRUCTION 
PRIVATE LIMITED

SACHIN KUMAR 
SHARMA(P),

CS 
(COMM)/110/
2023

SH MAYANK GARG Vs 
RELIANCE PROJECT 
AND PROPERTY 
MANAGEMENTSERVIC
E LTD

SUBHASH CHANDRA 
LOCHAKIA(P),

CS 
(COMM)/157/
2023

NICHAY POLYMER 
THROUGH ITS PROP 
NISCHAY CHHATWAL 
Vs KASHVI  
ENTERPRISES 
THROUGH ITS PROP 
DOLLY TOMARCS 

(COMM)/118/
2023

CANARA BANK 
ERSTWHILE 
SYNDICATE BANK Vs 
MRS SHAKUNT DEVI

CS 
(COMM)/115/
2023

ALLWAYS LOGISTICS 
CHA PVT LTD Vs 
IMPERIAL BEVERAGE 
GLOBAL PVT LTD

CS 
(COMM)/116/
2023

SARAOGI SUPER 
SALES PVT LTD Vs 
BINA DEVI

CS 
(COMM)/120
/2023

SH VINOD AGGARWAL 
Vs SH OMPAL SINGH

SUBHASH CHANDRA 
LOCHAKIA(P),

CS 
(COMM)/124/
2023

M/S SHREE HARI 
JEWELLERSTHROUG
H ITS 
PROPRIETORBOBBY 
VERMA Vs PINE LABS 
PVT LTDTHROUGH 
ITS DIRECTOR/CEO



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

27 SHAHDARA

AASHEESH GUPTA(P), 16-03-2023 06.03.2023

VISHNU DUTT SHARMA(P), 16-03-2023 07.03.2023

AJAY KUMAR CHOPRA(P), 17-03-2023 23.02.2023

ATUL TIWARI(P), 23-03-2023 06.03.2023

KUMAR SUSHOBHAN(P), 24-03-2023 20.03.2023

27-03-2023 15.03.2023

AKSHAY RAJ(P), 31-03-2023 27.03.2023

28 SHAHDARA 23-03-2023 23.01.2023

DEEPAK SHARMA(P), 01-03-2023 06.02.2023

SUDHIR KUMAR SINGH(P), 15-03-2023 09.02.2023

03-03-2023 24.02.2023

ANIL KUMAR PAL(P), 02-03-2023 09.02.2023

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/143/
2023

M/S EASTMAN AUTO 
AND POWER LTD Vs 
M/S GREEN KAIKETSU 
AUTOMOTIVE INDIA 
PVT LTD

CS 
(COMM)/142/
2023

M/S SHREE GANESH 
WINDING WIRES 
THROUGH ITS 
PROPRIETOR RAMAN 
MEHTA Vs ACCORD 
ELECTROPOWER 
PRIVATE LIMITED 
THROUGH ITS 
DIRECTOR/AUTHORIS
ED SIGNATORY SH 
DEEPAK KUMAR 
GAUR

CS 
(COMM)/145/
2023

DEHRA METAL TECH 
PVT LTD Vs NAVJYOTI 
POWER SYSTEM LLP

CS 
(COMM)/158/
2023

CHETU INDIA 
PRIVATE LIMITED Vs 
RAVI KUMAR

CS 
(COMM)/166/
2023

RAM RAJ TIWARI 
PROPRIETOR M/S 
ANMOL ENTERPRISES 
Vs DELHI  URBAN 
SHELTER 
IMPROVEMENT 
BOARDCS 

(COMM)/169/
2023

MIS SAMYAK 
EXPORTS THROUGH 
ITS AUTHORIZED 
REPRESENTATIVE SH 
SAMYAK JAIN Vs M/S 
FREEDOM 
ADVERTISING 
THROUGH ITS 
PROPRIETORMR AMIT 
BUNDELA

Mohit Singh(P),

CS 
(COMM)/179/
2023

VIJAY KUMAR Vs 
VINEET KHANIJOW

MS. SUKHVINDER KAUR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/164/
2023

SIDHANT FASHION Vs 
SH ARJUN KUMAR 
MAURYA

SUBHASH CHANDRA 
LOCHAKIA(P),

CS 
(COMM)/103
/2023

KMI BUSINESS 
TECHNOLOGIES Vs 
DIGITAL VEDIO POINT

CS 
(COMM)/136/
2023

PUNJAB AND SIND 
BANK Vs SH JAI 
BHAGWAN

CS 
(COMM)/108
/2023

STATE BANK OF INDIA 
Vs VARUL KUMAR 
CHAKARVARTI

Shalini Upadhyay(P),

CS 
(COMM)/106
/2023

M/S PRAKASH 
CHEMICAL Vs M/S 
GEM POLYVINYL 
INDUSTRIES



Court District Case No. Advocate
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Petitioner Name VS 
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Date of e-
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Court Fees

28 SHAHDARA

SIDHANT DHINGRA(P), 13-03-2023 22.02.2023

SUBODH KUMAR(P), 18-03-2023 27.02.2023

18-03-2023 14.03.2023

22-03-2023 07.03.2023

ARUN YADAV(P), 23-03-2023 13.03.2023

PRATAP DHAKA(P), 25-03-2023 15.03.2023

KAMAL GARG(P), 22-03-2023 17.03.2023

23-03-2023 20.03.2023

VANDANA  BHATIA(P), 15-03-2023 06.10.2022

29 SH. SURENDER S. RATHI SUDHIR KUMAR SINGH(P), 27-03-2023 13-03-2023

MS. SUKHVINDER KAUR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/123/
2023

M/S LION JEANS Vs 
SH PARMOD KUMAR

CS 
(COMM)/150/
2023

STATE BANK OF INDIA 
Vs M/S SHOE SHOPPE

CS 
(COMM)/149/
2023

GULSHAN KUMAR Vs 
M/S SMOOTH 
MOTORS

SURESH CHANDER 
SHARMA(P),

CS 
(COMM)/156/
2023

BANK OF BARODA 
THROUGH MR 
PANKAJ KUMAR Vs 
MRPRADEEP GUPTA

Kamal Singh(P),

CS 
(COMM)/163/
2023

CANARA BANK Vs MS 
SUMAN SERVICES

CS 
(COMM)/168
/2023

SHRI SUMIT JAIN Vs 
M/S MEV INFRA 
POWER PROJECTS 
PVT LTD

CS 
(COMM)/155/
2023

SYMBIOTIC 
THERAPEUTICS 
PRIVATE LIMITED 
THROUGH DIRECTOR 
MR BHUPENDRA 
KAUSHAL Vs ULKAS 
FERTICHEM PRIVATE 
LIMITED

CS 
(COMM)/162/
2023

SHJITENDER Vs 
SHAMAN SINGH

Mangey ram chanchal(P),

CS 
(COMM)/137/
2023

UNION BANK OF 
INDIA Vs MAMTA 
SHARMA

Shahdara CS 
(COMM)/174/
2023

PUNJAB AND SIND 
BANK Vs SH DIVYA 
PRASAD



Court District Case No. Advocate
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Petitioner Name VS 
Respondent Name

Date of 
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Date of e-
Payment of 
Court Fees

29 SH. SURENDER S. RATHI

14-03-2023 01-03-2023

VISHAL PATEL(P), 14-03-2023 01-03-2023

ASHISH CHAUDHARY(P), 13-03-2023 27-02-2023

24-03-2023 14-03-2023

VANDANA  BHATIA(P), 14-03-2023 21-02-2023

GAURAV SHARMA(P), 13-03-2023 08-02-2023

DEEPAK BHARDWAJ(P), 13-03-2023 15-02-2023

PRINCE PAWAIYA(P), 15-03-2023 14-02-2023

10-03-2023 06-02-2023

SIDHANT DHINGRA(P), 10-03-2023 06-02-2023

VANDANA  BHATIA(P), 14-03-2023 20-02-2023

SUNITA SINGH(P), 21-03-2023 08-03-2023

SANMATI JAIN(P), 13-03-2023 28-02-2023

DEEPAK BHARDWAJ(P), 15-03-2023 08-02-2023

Shahdara

CS 
(COMM)/141/
2023

MANJEET SINGH Vs 
SITARAM MOTOR 
WALE

BRIJESH KUMAR 
SHARMA(P),

CS 
(COMM)/135/
2023

FUTURE BATH 
PRODUCTS PVT LTD 
Vs MR HARISH ARORA

CS 
(COMM)/131/
2023

BRIJBIHARI CONCAST 
PVT LTD Vs RUDRA 
STEEL AND TRADERS

CS 
(COMM)/167/
2023

MOHD SAHEEM PROP 
M/S RESHMA 
GARMENTS Vs RAJIV 
THAPPAR PROP M/S 
TANISHA TRADERS

BRIJESH KUMAR 
SHARMA(P),

CS 
(COMM)/138/
2023

CANARA BANK 
ERSTWHILE 
SYNDICATE BANK Vs 
ARIF SIDDIQUI

CS 
(COMM)/140
/2023

SANJAM CREATIONS 
Vs SHAGUN 
GARMENTS

Execution 
(Comm)/64/2
023

RICH PAL SINGH Vs 
GNCT DELHI

Execution 
(Comm)/63/2
023

MERCEDES BENZ 
FINANCIAL SERVICES 
INDIA PRIVATE 
LIMITED FORMERLY 
KNOWN AS DAIMLER 
FINANCIAL SERVICE 
Vs M S KHOKHER 
ENTERPRISES

CS 
(COMM)/119/
2023

STATE BANK OF INDIA 
Vs SANJAY KUMAR

Suchita Dixit(P),

CS 
(COMM)/121/
2023

M/S LION JEANS Vs 
SH SATTO @ MAHESH

CS 
(COMM)/139/
2023

UNION BANK OF 
INDIA Vs UMA

Execution 
(Comm)/72/2
023

ICICI BANK LTD Vs 
SANJAY KUNFAR 
DIXIT

CS 
(COMM)/132/
2023

PARAS PLASTICS Vs 
KARTHIK 
ENTERPRISES

CS 
(COMM)/133/
2023

CANARA BANK Vs 
KAMAL
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29 SH. SURENDER S. RATHI

SANJEEV CHOPRA(P), 15-03-2023 06-02-2023

AJAY KUMAR CHOPRA(P), 21-03-2023 13-03-2023

SUBODH KUMAR(P), 23-03-2023 10-03-2023

17-03-2023 14-02-2023

VARUN KHERA(P), 20-03-2023 13-03-2023

29-03-2023 14-03-2023

27-03-2023 15-03-2023

PRATAP DHAKA(P), 27-03-2023 09-03-2023

ARUN KUMAR RAGHAV(P), 31-03-2023 13-03-2023

17-03-2023 09-02-2023

YOGINDER SINGH(P), 22-03-2023 20-03-2023

30 MS. SAVITA RAO GULZAR ALI(P), 01-03-2023 22/02/2023

02-03-2023 24/02/2023

BALRAM(P), 02-03-2023 01/03/2023

Shahdara

CS 
(COMM)/134/
2023

CANARA BANK Vs 
JAGADEESH SHAH 
PROP JYOTI HOSIERY

CS 
(COMM)/153/
2023

DEHRA METAL TECH 
PVT LTD Vs SH SUNIL 
GOENKA

CS 
(COMM)/165/
2023

STATE BANK OF INDIA 
Vs M/S DUXON TRADE 
CORPORATION

MISC 
DJ/229/2023

SH KAPIL AGGARWAL 
Vs SH GAURAV 
GOSWAMI

Sunil kumar(P),

Execution 
(Comm)/70/2
023

WELDMART 
INTERNATIONAL Vs 
LOKESH TRADING 
COMPANY THROUGH 
ITS PROPRIETOR 
LOKESH SHARMA

CS 
(COMM)/180
/2023

AMIR CHAND GUPTA 
Vs VIKRAMADITYA 
KUMAR

Akash Gupta(P),

CS 
(COMM)/170/
2023

PUNJAB NATIONAL 
BANK Vs JAGJEET 
SINGH

Pallavi Nirmal(P),

CS 
(COMM)/175/
2023

SHRI SUMIT JAIN Vs 
M/S VIVA 
INFRAVENTURE PVT 
LTD

CS 
(COMM)/181/
2023

CROSS DREMS 
ENTERTAINMENT PVT 
LTD Vs HAYR 
TECHNOLOGY LLP

Execution 
(Comm)/71/2
023

KOTAK MAHINDRA 
PRIME LTD Vs ANUJ 
PANCHAL

Rohit Bohra(P),

MISC 
DJ/249/2023

GROWTH FACILITY 
SERVICE PVT LTD Vs J 
K GARMENTS

Shahdara CS 
(COMM)/102
/2023

PRABHAKAR LAL 
SRIVASTAVA Vs 
MOHSIN KHAN

CS 
(COMM)/104
/2023

STATE BANK OF INDIA 
Vs NAVIN JAIN

Shalini Upadhyay(P),

CS 
(COMM)/105/
2023

M/S SOURIR INDIA 
PRIVATE LIMITED Vs 
DEEPAK KUMAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

30 MS. SAVITA RAO

PAWAN KUMAR(P), 03-03-2023 01/03/2023

ARVIND KUMAR(P), 07-03-2023 03/03/2023

SACHIN WADHWA(P), 14-03-2023 13/02/2023

DEEPAK BHARDWAJ(P), 14-03-2023 06/03/2023

JITENDRA RAJPUT(P), 14-03-2023 04/03/2023

14-03-2023 20/02/2023

VANDANA  BHATIA(P), 14-03-2023 06/03/2023

SAGAR BHARDWAJ(P), 15-03-2023 14/03/2023

AASHEESH SHARMA(P), 18-03-2023 04/03/2023

18-03-2023 04/03/2023

DEOKANT TRIPATHI(P) 20-03-2023 23/01/2023

VINEET HANS(P) 20-03-2023 17/03/2023

TANYA GOYAL(P) 21-03-2023 20/03/2023

SUBODH KUMAR(P), 23-03-2023 06-03-2023

Shahdara

MISC 
DJ/145/2023

KHUSHI KOHLI Vs 
DURGA METAL

MISC 
DJ/160/2023

SANDEEP KHANNA Vs 
SURINDER KUMAR

CS 
(COMM)/127/
2023

MANISH WADHWA Vs 
ABHISHEK KUMAR 
BASANT KUMAR

CS 
(COMM)/129/
2023

CANARA BANK Vs 
AVINASH KUMAR

CS 
(COMM)/125/
2023

ATUL RANA PROP OF 
KAIVALYA 
DIAGNOSTICS 
SOLUTIONS Vs 
GENIOSPORUM 
PHARMACEUTICALS 
PVT LTDCS 

(COMM)/126/
2023

DR NARINDEDR 
KUMAR KHETARPAL 
Vs SHRI MOHIT 
SINGH

MANOJ KUMAR 
BHANDARI(P),

CS 
(COMM)/128
/2023

UNION BANK OF 
INDIA Vs MRS 
SHAMMI MEHTA

CS 
(COMM)/130
/2023

HARJIT SINGH Vs 
HARPREET SINGH

CS 
(COMM)/147/
2023

SHOURYA EXPORTS 
Vs ARORA LIFESTYLE

CS 
(COMM)/148
/2023

DEEP FASHION Vs R K 
APPARELS

Aditya Jain(P),

CS 
(COMM)/151/
2023

PUNJAB NATIONAL 
BANK Vs MUJIB 
ENTERPRISES

CS 
(COMM)/152/
2023

RAHUL JAIN Vs 
IFTIKHAR AHMED

CS 
(COMM)/154/
2023

VISHAL Vs SPARK 
APPLIANCES

CS 
(COMM)/160
/2023

STATE BANK OF INDIA 
Vs M/S OCEAN 
ENTERPRISES



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

30 MS. SAVITA RAO

SUBODH KUMAR(P), 23-03-2023 06-03-2023

23-03-2023 17-03-2023

LALIT(P), 27-03-2023 01-02-2023

RAJEEV KUMAR(P), 27-03-2023 15-03-2023

SAMARENDRA KUMAR(P), 27-03-2023 20/03/2023

ROHIT KUMAR MODI(P), 27-03-2023 23/03/2023

RAM KISHAN GUPTA(P), 29-03-2023 28/03/2023

31 North-West SHARVAN KUMAR BANSAL 01-03-2023 08-02-2023

161/2023 SANTOSH KUMAR 02-03-2023 22-02-2023

167/2023 VISHAL GARG 04-03-2023 02-03-2023

168/2023 VISHAL GARG 04-03-2023 02-03-2023

169/2023 JAGRITI JAIN 04-03-2023 03-03-2023

170/2023 K.P. SINGH 04-03-2023 02-03-2023

171/2023 SAMVENDNA VERMA 04-03-2023 03-03-2023

Shahdara

CS 
(COMM)/159/
2023

STATE BANK OF INDIA 
Vs M/S J M D 
INDUSTRIES

CS 
(COMM)/161/
2023

PUNJAB NATIONAL 
BANK Vs MRS 
PRIYANKA BATRA

Pallavi Nirmal(P),

OMP 
(COMM)/9/2
023

MANOJ KUMAR Vs 
CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LTD

CS 
(COMM)/172/
2023

AJAY JAIN Vs SAAR 
AND BROTHERS 
INFRASTURCTURE 
PVT LTD

CS 
(COMM)/173/
2023

UNION BANK OF 
INDIA Vs M/S SHREE 
OM CREATION

CS 
(COMM)/171/
2023

M/S KARYTRON 
ELECTRICALS 
PRIVATE LIMITED Vs 1 
M/S TIRUPATI 
TECHNOPACKS PVT 
LTD

CS 
(COMM)/178/
2023

M/S STARCO 
METAPLAST PVT LTD 
THROUGH ITS 
DIRECTOR MR 
AKSHAY JAIN Vs M/S 
SHELLZ INDIA 
PRIVATE LIMITED 
AND OTHERS THRH 
ITS DIRECTOR 1 
MRKAPIL GARG 2 
MRSSHALINI GARG

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS/COMM/15
9/2023

SUPPLETEK 
INDUSTRIES PVT LTD 
VS MONIKA JAIN

MUKESH SHARMA VS 
ICICI LOMBARD 
GENERAL CO. LTD

M/S SHRI JEE 
POLYMER VS M/S 
FARCO FOOTWEAR

M/S BISWAS GOOD 
HEALTH CAPSULE VS 
M/S MARUTI 
ENTERPRISES

M/S KUMAR TRADING 
COMPANY VS M/S 
PARAGON PAPER IND. 
LLP

DEVENDER KUMAR 
VS RAKESH BANSAL

AUAL PHARMA VS 
ASPEN BIO PHARMA 
LABS PVT LTD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

31 North-West

172/2023 SAMVENDNA VERMA 04-03-2023 03-03-2023

173/2023 GAUTAM BHASIN 04-03-2023 01-03-2023

174/2023 SAURABH KAUSHIK 04-03-2023 02-03-2023

175/2023 KAMAL GARG 04-03-2023 21-02-2023

176/2023 SANJAY KR. MISHRA 06-03-2023 02-03-2023

178/2023 GAUTAM BHASIN 10-03-2023 06-03-2023

179/2023 ANMOL CHADHA 10-03-2023 06-03-2023

180/2023 ANIL DAGAR 13-03-2023 24-03-2023

181/2023 S K KASHYAP 14-03-2023 13-03-2023

182/2023 RAKESH KUMAR 14-03-2023 28-02-2023

183/2023 RAKESH KUMAR 14-03-2023 01-03-2023

184/2023 PAYAL ARYA 15-03-2023 13-03-2023

185/2023 PAYAL ARYA 15-03-2023 13-03-2023

186/2023 GAUTAM BHASIN 15-03-2023 13-03-2023

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

AUSL PHARMA VS 
ROSEATE MEDICARE 
AND ORS.

PUMA SE VS ASHOK 
KUMAR

KINGSTON MULTI 
PRODUCTS INDIA VS 
SUSHAMA AND 
BROTHERS

V KAMAL PROP LLP VS 
SHRI CHAND YADAV

ANIL KUMAR VS JMV 
LPS LTD AND ORS.

PUMA SE VS ASHOK 
KUMAR

CP CENTURY 
HARDWARE PVT LTD 
VS M/S SKY WOOD 
INTERIOR

RAJ KUMAR 
JEWELLERY VS 
DURGA JEWELLERS

SAKIMUDDIN SARKAR 
VS DINESH PRATAP 
SINGH

JAI GANESH 
ENTERPRISES VS 
JAIVEER SINGH

JAI GANESH 
ENTERPRISES VS  
MOHD KALAMUDDIN

ARDH SAINIK 
CANTEEN VS 
BHHOTPURV ARDH 
SAINIK KALYAN

ARDH SAINIK 
CANTEEN VS ARDH 
SAINIK WELFARE 
CANTEEN

ASICS CORPORATION 
VS ASHOK KUMAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

31 North-West

187/2023 DEEPAK KUMAR 15-03-2023 28-02-2023

188/2023 KAMAL GARG 16-03-2023 13-03-2023

189/2023 RAHUL BAISAIYA 16-03-2023 25-11-2022

190/2023 RAM KISHAN 16-03-2023 14-03-2023

192/2023 ARVIND KR JHA 17-03-2023 20-02-2023

193/2023 BRIJESH TIWARI 17-03-2023 28-02-2023

194/2023 RAKESH 17-03-2023 NIL

195/2023 GAUTAM BHASIN 17-03-2023 15-03-2023

196/2023 KARTIK JAIN 17-03-2023 16-03-2023

201/2023 RIJUL TYAGI 18-03-2023 10-02-2023

202/2023 RIJUL TYAGI 18-03-2023 10-02-2023

203/2023 RIJUL TYAGI 18-03-2023 10-02-2023

204/2023 SANJEEV CHAUHAN 18-03-2023 17-03-2023

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

M/S EUPHORIA  
WORLD TRAVELS VS 
M/S BEST CITY 
ESTATE PVT LTD

DAKSH 
PHARMACEUTICALS 
PVT LTD VS DAKSH 
PHAMACEUTICAL

VIPIN ENTERPRISES 
VS NOOR TRADERS

ASSOCIATED 
REFRACTORIES VS 
SANMATI EXIM AND 
ANR.

PURE AND CARE PVT 
LTD VS NAVA HEALTH 
CARE PVT LTD

RAKESH KUMAR VS 
WIZUP VENTURE PVT 
LTD

RAMAKRISHNA 
ELECTRO 
COMPONENT PVT LTD 
VS R AND T SEMI 
CONDUCTORS

PUMA SE VS ASHOK 
KUMAR

K B SANTOSH VS 
TANUJ KUMAR

HINDUSTAN POLY 
FOAMS PVT LTD VS 
COCO FOAM 
INDUSTRIES

HINDUSTAN OVER 
SEAS VS SA TRADING

HINDUSTAN POLY 
FOAMS VS KANCHAN 
DISTRIBUTORS

ABHISHEK AGARWAL 
VS SAGAR 
ENTERPRISES



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

31 North-West

205/2023 GAUTAM BHASIN 18-03-2023 16-03-2023

206/2023 GAUTAM BHASIN 18-03-2023 16-03-2023

207/2023 RAHUL SHARMA 20-03-2023 18-03-2023

210/2023 DHARMENDER KR 21-03-2023 15-03-2023

211/2023 ANIL KUMAR 21-03-2023 20-03-2023

212/2023 AMIT KUMAR 21-03-2023 17-03-2023

213/2023 MANISH KAUSHIK 21-03-2023 11-03-2023

214/2023 MANISH KAUSHIK 21-03-2023 11-03-2023

215/2023 MANISH KAUSHIK 21-03-2023 11-03-2023

216/2023 MANISH KAUSHIK 21-03-2023 11-03-2023

217/2023 ASHWATH LEGAL 22-03-2023 15-03-2023

220/2023 BHAWESH PHULLAR 23-03-2023 28-12-2022

221/2023 BHAWESH PHULLAR 23-03-2023 28-12-2022

222/2023 BHAWESH PHULLAR 23-03-2023 28-12-2022

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

PUMA SE VS ASHOK 
KUMAR

ASICS CORPORATION 
VS ASHOK KUMAR

HTL METAL PVT LTD 
VS SRINIWASREDDY 
PRADEEP KUMAR

MADHU GUPTA VS 
ABHISHEK TRIPATHI

GROW WELL ENT. VS 
KAP PEE INDUSTRIES

M/S R K INDUSTRIES 
VS SENA PANDIT 
VOLTAGE

BRIJ MOHAN GUPTA 
VS VARDHMAN 
MEDICOSE AND ORS. 

RUPESH KR JAIN AND 
SONS VS M/S 
VARDHAN MEDICOS 
AND SONS

HARSHIT GUPTA VS 
VARDHAN MEDICOS 
AND SONS

DINESH GUPTA VS 
VARDHAN MEDICOS 
AND SONS

DABUR INDIA 
LIMITED VS AUSTRO 
LABS LTD.

CRYSTAL CROP VS 
KADDADHARAPU 
GANGANA

CRYSTAL CROP VS 
BASANA GOWDA 
POLICE 

CRYSTAL CROP VS 
VIBHOR KUMAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

31 North-West

223/2023 BHAWESH PHULLAR 23-03-2023 28-12-2022

224/2023 JAGRITI JAIN 23-03-2023 20-03-2023

225/2023 BHAWESH PHULLAR 23-03-2023 28-12-2022

226/2023 VIKAS 23-03-2023 02-03-2023

227/2023 SHILPESH CHAUDHARY 25-03-2023 31-01-2023

228/2023 NAVLIN SWAIN 25-03-2023 22-03-2023

241/2023 ARJUM KUMAR 29-03-2023 24-01-2023

32 North NIL

33 SOUTH-WEST ASHOK KUMAR BAHL 01.03.2023 16.02.2023

VIJAY DALAL 01.03.2023 16.02.2023

NIKHIL DHIMAN 01.03.2023 18.02.2023

DIVYA NANDA 01.03.2023 10.02.2023

SAURAV BHASIN 03.03.2023 27.02.2023

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CRYSTAL CROP VS 
KORADA KRISHNA

SWASTIK CHEMICAL 
VS V V AQUA CARE 
SYSTEM

CRYSTAL CROP VS 
ONKAR SINGH

JAI BHAGWAN GOEL 
VS VIKAS AGGARWAL

ELECTOWEIGH 
SOLUTION VS SHIV 
GANGA STORE 
CRUSHER 

SAMSONITE JP 
HOLDING VS ASHOK 
KUMAR

RACHNA SHARMA VS 
DEEPAK ARORA

SH. VIRENDER BHATT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS COMM. 
99/2023

STATE BANK OF INDIA 
VS M/S MITTAL SAREE 
PALACE

CS COMM. 
100/2023

M/S ASG 
HEALTHCARE 
SERVICE P. LTD. VS 
GLOBAL HOSPITAL

CS COMM. 
101/2023

MADANJIT SINGH VS 
ASIDE FUTURE 
WORLD INSTITUTE

CS COMM. 
102/2023

IDBI BANK LTD. VS 
M/S TIME 
MARKETING AND 
CONSULTING

CS COMM. 
109/2023

PUNJAB NATIONAL 
BANK VS M/S GOLDEN 
SAPPHIRE 
INTERNATIONAL



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

33 SOUTH-WEST

AVINASH KR. TYAGI 06.03.2023 28.02.2023

V.S. GANDHI 06.03.2023 18.11.2021

SUMIT ARORA 07.03.2023 23.02.2023

MAYANK GUPTA 10.03.2023 01.03.2023

AVADHESH KUMAR 14.03.2023 24.02.2023

CHITRA MALHOTRA 14.03.2023 13.02.2023

SATISH KUMAR 14.03.2023 01.10.2021

MEENAKSHI SALARIYA 15.03.2023 16.12.2020

BIJAY MOHAN GOSWAMI 18.03.2023 28.02.2023

AMIT GUPTA 18.03.2023 21.07.2022

AJEET KUMAR 20.03.2023 15.02.2023

LALIT KUMAR 21.03.2023 24.02.2023

DEEPA GUPTA 21.03.2023 17.03.2023

SUNIT DUTT 22.03.2023 07.02.2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS COMM. 
116/2023

M/S U.S. SALES 
AGENCY VS PREM 
LATA

CS COMM. 
115/2023

GSK ENGINEERS VS 
STUDIO XP 
MANAGEMENT

CS COMM. 
117/2023

M/S JAI MAA 
VAISHNO VS 
GULSHAN GUGNANI

CS COMM. 
120/2023

ADANI WILMAR LTD. 
VS AS TRADERS

CS COMM. 
124/2023

PUNJAB NATIONAL 
BANK VS M/S DWAR 
SEWA AND ANR.

CS COMM. 
125/2023

CANARA BANK VS M/S 
KAKADI HATTI

CS COMM. 
126/2023

ANIL CHANDEL VS 
PRADEEP SHARMA

CS COMM. 
131/2023

ADVANTAGE VS 
LEELA TRENDS PVT. 
LTD.

CS COMM. 
136/2023

CANARA BANK VS 
ANTRIX SHG

CS COMM. 
137/2023

CANARA BANK VS 
ABHISHEK KUMAR

CS COMM. 
139/2023

M/S MBF 19 LLP VS 
M/S RAJMANDIR 
GROUP

CS COMM. 
140/2023

BANSAL TRADING 
COMPANY VS KAYAAN 
MARKETING AND 
DISTRIBUTION

CS COMM. 
141/2023

UNION BANK OF 
INDIA VS M/S 
RIMJHIM SHRANGAR 
BEAUTY PARLOURS

CS COMM. 
142/2023

M/S FLYJAC 
LOGISTICS P. LTD. VS 
M/S KRISHNA RESINS 
AND PIGMENT P. LTD.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

33 SOUTH-WEST

SHANKAR MANDAL 22.03.2023 07.09.2020

KAMLESH KUMAR TIWARI 24.03.2023 14.03.2023

SAURAV BHASIN 24.03.2023 22.03.2023

ASHISH 25.03.2023 21.03.2023

RAJESH KUMAR 28.03.2023 20.02.2023

34 SOUTH-WEST Sh. SUMIT VIRMANI 31-03-2023 25/03/2023

Sh. KAMAL SETHI 29-03-2023 27/02/2023

27-03-2023 26-07-2022

Sh. RAHUL MADHWANI 27-03-2023 04/03/2023

Sh. RAHUL MADHWANI 27-03-2023 04-03-2023

22-03-2023

21-03-2023

Sh. NEERAJ GUPTA 15-03-2023 21-02-2023

13-03-2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS COMM. 
143/2023

ABHISHEK 
ENTERPRISES VS CY 
FOOTWEAR P. LTD.

CS COMM. 
146/2023

UCO BANK VS 
LOVEABLE FASHION

CS COMM. 
147/2023

PUNJAB NATIONAL 
BANK VS GULSHAN 
KUMAR BHASIN

CS COMM. 
149/2023

AYUSHMAN 
EDUCATION AND 
WELFARE 
FOUNDATION VS 
ARCHANA CHHIKAR 
AND ANR.

CS COMM. 
158/2023

MADHUBAN 
EDUCATIONAL BOOKS 
VS MS. KAVERI

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-02

CS 
(COMM)/161/
2023

CANARA BANK Vs M/S 
SONAM ENTERPRISES 
THROUGH ITS 
PROPRIETOR MR. 
BHUDEV KUMAR 
PANDEY

CS 
(COMM)/159/
2023

SAMAIRA JEWELS 
PVT. LTD Vs POPULAR 
SPIRITS LLP

CS 
(COMM)/153/
2023

M/S LEXUS GRANITE 
INDIA LTD Vs M/S A R 
TILES

Sh. Mangturam Jangid

CS 
(COMM)/154/
2023

RAMA SURI Vs 
NISHTHA ARORA 
KAKKAR

CS 
(COMM)/155/
2023

RAMA SURI Vs 
PETUNIA BEAUTY 
AND CARE PVT. LTD.

CS 
(COMM)/144/
2023

ANIL JAIN Vs MAYURI 
MAHINDERU

Sh Udit Nagar 18-08-2022
31-12-2022

CS 
(COMM)/145/
2023

EXHIBITION AND 
INTERIOR INDIA PVT. 
LTD Vs SERO 
CORPORATE 
SOLUTIONS PVT. LTD

Sh. MANMEET SINGH 
GULATI

07-03-2023
19-01-2022

CS 
(COMM)/129/
2023

MECHMAARK 
FILTECH INDIA PVT. 
LTD Vs DEEPAK 
MITTAL

CS 
(COMM)/123/
2023

SANDEEP KUMAR 
MISHRA Vs BALAJI 
GROUP ND CO.

Sh. Lokesh Singh 24-09-2020
07-10-2020



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

34 SOUTH-WEST

Sh. NAVDEEP SINGH 10-03-2023 14-09-2022

Sh. AVTAR SINGH BHAMLOT 10-03-2023 26-06-2022

Sh. PRAVEEN CHANDRA 03-03-2023 02-03-2023

Sh. J.B. MALIK 03-03-2023 25-02-2023

03-03-2023 24-02-2023

Sh. SUBHASH KUMAR JHA 02-03-2023 15-02-2023

Sh. GANESH KUMAR 02-03-2023 15-02-2023

35 SOUTH-WEST 04-03-2023 26-07-2022

04-03-2023 26-07-2022

07-03-2023 27-02-2023

07-03-2023 27-02-2023

13-03-2023 23-02-2023

14-03-2023

14-03-2023 10-02-2023

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-02

Counter 
Claim/9/2023

M/S THE NEW INDIA 
ASSURANCE CO. LTD 
Vs M/S AHMEDABAD 
ROADLINES PVT LTD

CS 
(COMM)/121/
2023

M/S PRAKASH PIPES 
LTD Vs M/S S.K.FOODS 
AND SPICE EXPORTS

CS 
(COMM)/110/
2023

M/S GLOBAL WATER 
SOLUTIONS Vs M/S 
KANON ENVIROTEC 
ENGINEERS

CS 
(COMM)/111/
2023

JOHAR DOLAI Vs 
PARAMJIT SINGH 
PANNU

CS 
(COMM)/112/
2023

CANARA BANK Vs 
UPKAR SHG AND ORS

Sh. BIJAY MOHAN 
GOSWAMI

CS 
(COMM)/104
/2023

INDIAN OVERSEAS 
BANK Vs INDU GERA

CS 
(COMM)/106
/2023

ABHISHEK DHILLON 
Vs RICHA WORLD 
TRAVELS

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

CS 
(Comm.)113/2
023

M/S Praksah Pipes Ltd. 
V/S M/S Channel Four.

Sh. Avtar Singh

CS 
(Comm.)114/2
023

M/S Praksah Pipes Ltd. 
V/S M/S Capricious 
Foods Products Pvt. Ltd. 
And ORS.

Sh. Avtar Singh

CS 
(Comm.)118/2
023

Housing development 
finance corporation Ltd. 
V/S Rana Siddhant

Ms. Nikita Marwaha

CS 
(Comm.)119/2
023

Housing development 
finance corporation Ltd. 
V/S Tanmoy Sen

Ms. Nikita Marwaha

CS 
(Comm.)122/
2023

Sushil Kumar V/s 
Reliable Infra. Com

Mr. Nishant Kaushik

CS 
(Comm.)128/
2023

Kalihari Facility 
Management Support 
Services V/s Kamal 
Sharma

Mr. Lokesh Kumar Rana Application for 
court fee waiver

OMP 
(Comm)19/20
23

Sarjeet V/s Kotak 
Mahindra Bank Ltd.

Mr. Shiv Ram Singh & 
Girinder Kumar Pathak



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

35 SOUTH-WEST

14-03-2023 13-02-2023

15-03-2023 10-03-2023

17-03-2023 25-11-2022

17-03-2023 12-03-2023

17-03-2023 10-03-2023

17-03-2023 10-03-2023

29-03-2023 NA

29-03-2023 24-03-2023

31-03-2023 07-03-2023

21-03-2023 NA

21-03-2023 NA

21-03-2023 NA

21-03-2023 NA

25-03-2023 20-02-2023

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

CS 
(Comm.)127/2
023

Canara Bank V/s R K 
Enterprises

Ms. Chitra Sobti

CS 
(Comm.)130/
2023

Sh. Sahil Chawla V/s 
Cavana Clothing Pvt. 
Ltd.

Mr. B. K Pandey

CS 
(Comm.)135/2
023

Punjab National Bank 
V/s Surinder Dogra

Mr. Tushaar Kukreja

CS 
(Comm.)134/
2023

Punjab National Bank 
V/s Pankaj Sandhu & 
Ors.

Mr. Tushaar Kukreja

CS 
(Comm.)133/
2023

Canara Bank V/s Satpal 
Singh

Mr. Pankaj Rai

CS 
(Comm.)132/
2023

Himanshu courier & 
Cargo Agent V/s JMS 
Logistics and Expert Pvt. 
Ltd.

Mr. J. S Raghav & Associates

OMP 
(Comm)22/20
23

Supinder Singh V/s M/S 
Shri Ram City Transport 
Finance Comp Ltd.

Mr. Sudhir Roy

CS 
(Comm.)160/
2023

Smt. Manju Garg V/s Mr 
Ratnesh Kumar Mishra

Sakshi Garg

CS 
(Comm.)162/
2023

Canara Bank V/s Eye 
Level

Mr. R.K Sinha & Associates

Omp (Comm) 
46/2023

Toyota Financial Ser. 
India Ltd. V/s Nitin 
Agarwal

Mr. Rahul Bhardwaj & Co 
Advocate

Omp (Comm) 
47/2023

Toyota Financial Ser. 
India Ltd. V/s Tushar 
Agarwal

Mr. Rahul Bhardwaj & Co 
Advocate

Omp (Comm) 
48/2023

Toyota Financial Ser. 
India Ltd. V/s 
Mohmmad Khan

Mr. Rahul Bhardwaj & Co 
Advocate

Omp (Comm) 
49/2023

Toyota Financial Ser. 
India Ltd. V/s Majesh 
Singh

Mr. Rahul Bhardwaj & Co 
Advocate

CS 
(Comm.)150/
2023

Continental Carriers Pvt 
Ltd. V/s Sucheta 
International

Mr. Ranjan Miglani



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

35 SOUTH-WEST

25-03-2023 20-01-2023

25-03-2023 15-03-2023

02-03-2023 02-03-2023

02-03-2023 16-02-2023

02-03-2023 02-03-2023

02-03-2023 02-03-2023

04/03/2023 NA

06/03/2023 NA

06.03.2023 NA

13.03.2023 NA

13.03.2023 NA

13.03.2023 NA

13/03/2023 NA

20/03/2023 NA

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

CS 
(Comm.)151/2
023

Continental Carriers Pvt 
Ltd. V/s P & G 
Enterprises Pvt Ltd.

Mr. Ranjan Miglani

CS 
(Comm.)152/
2023

HDFC. V/s Karan Arora Mr. Avnish Tyagi

Omp (Comm) 
18/2023

Harjeet Singh V/s Axis 
Bank Ltd.

Mr. Harish Malik

CS 
(Comm.)105/
2023

Sumit Sharma V/s Dr. 
Saurabh Dixit

Ankita Wadhva & Arun 
Sharma

CS 
(Comm.)107/
2023

Canara Bank V/s 
Swastik SHG

Mr. Bijaya Mohan Goswami

CS 
(Comm.)108/
2023

Canara Bank V/s Ashara 
SHG and Ors.

Mr. Bijaya Mohan Goswami

Ex(Com.)/96/
2023

M/s Kotak Bank Ltd Vs 
Pranav Kumar

Ms Divya

Ex(Com.)/103
/2023

HDFC Bank Ltd Vs 
Mandeep Mann

Sachin Katyal

Ex(Comm)/10
4/2023

HDB Financial Services 
Vs Vikash Kumar

Rishab Raj Jain

Ex(Comm)/10
6/2023

Ms Daya Jain Vs Bonzo 
Kids

OS Punia

Ex(Com.)/107
/2023

HDFC Bank Ltd VS 
Vipul Kumar

Anish Bhola

Ex(Com.)/108
/2023

HDFC Bank Ltd VS 
Nitin Goyal

Anish Bhola

Ex(Com.)/109
/2023

Kotak Mahindra Bank 
Vs Ashok Kumar

Tanuj Aggarwal

Ex(Com.)/117
/2023

Kotak Mahindra Prime 
Ltd Vs Devendra Singh

Harsh Ahuja



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

35 SOUTH-WEST

20/03/2023 NA

24.03.2023 NA

Total 738

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

Ex(Com.)/118
/2023

Indusind Bank Ltd Vs 
Shyam Bihari

Arvind Rathaur

Ex(Com.)/124
/2023

Romy Malhotra Vs Shri 
Haripal Grewal

Vinod Kumar


	Form-2

